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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Execution Application No. 4/2023

In

Original Application No. 147/2021

Mahesh Chandra Saxena Applicant

Versus

Govt. ofNCT of Delhi &Ors. Respondent(s)

ACTION TAKEN REPORT ( ATR) ON BEHALF OF DELHI JAL
BOARD (DJB) IN COMPLIANCE OF ORDER DATED 28.08.2024

MOST RESPECTFULLY SHOWETH:

1. That the present Action Taken Report is being filed on behalf of Delhi Jal
Board (DJB) in compliance of an order dated 28.08.2024, wherein this
Hon’ble Tribunal had observed as under:-

“6. At this stage, learned Counsel for the DJB has sought one more
opportunity, as a last opportunity to place on record the remedial and
punitive action taken by the DJB. She is also directed to place on
record, the details relating to consideration of the defects in the rain
water harvesting system by the competent authority of the DJB and
the action taken thereupon.
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06.10.2021 filed by DJB in its Report dated 
23.11.2021 the relevant part is reproduced here under:

7. Let the fresh report be submitted by way of affidavit by the CEO,
DJB within four weeks.”

2. That the Hon'ble NGT vide order dated 07.07.2021 constituted a Joint

Committee comprising of DJB, CPCB and DPCC to look into the issue
and take remedial action per se in this present matter. Further, the Hon'ble

Tribunal directed the Committee to ascertain the technical efficacy of

installed systems. The Joint Committee in compliance with the order dated

07.07.2021 submitted its report on

11The findings of the Joint Inspection Team were deliberated
by the Committee which are as under.

• It was apprised that regarding technical efficacy of RWH
Systems, the designs of the same have been adopted either
from CGWB or DJB which are satisfactory in technical
efficacy. The recharge well pipes were taken deep into the
static ground water level by the societies due to which
contamination was bound to occur. As per the required
parameters of the 3 CGWB designs, the depth of recharge
well pipes should have been kept 3-5m above the static
ground water levels.

• The contamination may occur in the societies due to mixing
of the rain water with the waste water from different sources
like waste washing area water with detergents having
chemicals from balconies other than that of roof top rain
water and the waste water from paved /parking areas of the
societies.

• Regarding contamination of ground water, it was apprised to
the committee that on testing of the 38 Nos. water samples
taken from 31 societies. It has been observed that very
partial contamination, out of the 27 parameters tested,
samples have exceeded the permissible limit in only 2-3
parameters i.e. color, turbidity and ammonia.
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06.10.2021 filed by DJB in its Report 
dated 23.11.2021 annexed herein as Annexure-A.

Wit

• It was further apprised that to avoid contamination of the
ground water, only rain water from roof top area be diverted
to the rain water harvesting systems.

• The water from other sources entering to RWH System such
as balconies, washing areas etc. should be disconnected with
immediate effect for which necessary advice has been given
to the Societies during inspection.

• As there is water pollution in the above said societies, a
letter has been written by DJB (being the Nodal Agency) to
DPCC to direct the societies of Dwarka to take all necessary
remedial actions in a time bound manner, with regard to
rectification of water pollution as per Water & Air Act. A
True copy of the Letter Dated 17.11.2021, is annexed
herewith and marked as ANEXURE-E. Since there are
around 400 societies in Dwarka area and it is possible to
inspect one society per day, it is submitted that to inspect
remaining 369 societies, this committee shall require around
369 working days to complete the target. ”

True Copy of Joint Committee Report dated

3. That in compliance with the order dated 28.08.2024 and as per the
Committee report, DJB has taken all possible measures to resolve the issue

of contamination of groundwater through rainwater harvesting pits in
housing societies. Further, this present report filed by DJB substantiates
problems and the efforts made by DJB.

I. Remedial Action taken by DJB to resolve the issue

a) That as per the compliance of directions issued by the Hon'ble
NGT vide order dated 15.05.2024, DPCC vide letter no.
DPCC/10/10/14/Leg- 23/486-487 dated 27.05.2024 submitted a
water analysis report of the rainwater harvesting system. Further.
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DJB in furtherance of the letter mentioned above, issued notices to

all 176 residential societies of Dwarka vide office letter no. 954-
960, 976-1157, and 1158-1164 dated 02.09.2024 wherein, the
societies were directed to disconnect/bifurcate/plug all other

wastewater from the balcony, washing and paved/ parking, storm

water drain or sewage infiltration, if any entering into the RWH Pit
(s) and submit a compliance report to this office by 15.09.2024,

failing of which the action as deems fit will be taken against the

societies.

True copy of letter no. DPCC/10/10/14/Leg- 23/486-487 dated
27.05.2024 is annexed herein as Annexure-B.
True copy letter no. 954-960, 976-1157 and 1158-1164 dated

02.09.2024 issued by DJB is annexed herein as Annexure-C.

b) That DJB further directed Jt. Director (Rev), HQ to take requisite

action against the 176 residential societies of Dwarka and submit
the Action Taken Report by 15.09.2024. The ZRO (Revenue), HQ

as per compliance has submitted that DJB has withdrawn the
rebates granted to residential societies as per the list provided by

DPCC.
True Copy of Action Taken Report by Jt. Director (Rev) and the

list of societies whose rebate was withdrawn is annexed as
Annexure-D .

c) That the DJB to resolve the present issue conducted a meeting with
the Federation of CGHS Dwarka on 09.09.2024 under the
chairmanship of SE(C)-8 to apprise the societies about the
contamination of ground water due to infiltration of waste water
from sources other than roof top rain water in the RWHS and
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directed the societies to take remedial action to elucidate the
present issue. During the meeting, DJB directed the Federation of
Dwarka societies to regularly clean the roof and RWHS pits before
monsoon every year to avoid contamination of groundwater and

issued strict direction that only rooftop rain water should go in the
RWH Pits.
True Copy of Minutes of Meeting held on 09.09.2024 with
residential societies is annexed herein as Annexure-E.

d) That in furtherance to the meeting held on 09.09.2024, the

Federation of CGHS Dwarka has issued letter no. FED/DW/24-
25/RWH/ Ex. Eng- RWH/DJB dated 13.09.2024 wherein
Federation issued the advisory to all member societies to adhere

with the following guidelines :

“The guidelines are as follows:

1. The Roof Top/Terrace of Buildings and spaces around the building
should not be used for dumping of unwanted and scrap material.

2. The Roof Top be kept neat and clean so as to ensure only non polluted
rain water is discharged in to the RWH system. They should be
periodically cleaned.

3. Install wire mesh around the inlet pipes to stop entry of mud or any
other material in to RWH system.

4. To keep all catchment areas neat and clean and protect the drainage
system from tree leaves, polythene bags, plastic bottle and pouches of
eatables.

5. Put up sign boards mentioning that the society is equipped with RWH
System.

6. Ensure the animat Fecal matter (if any) is properly disposed from
common areas of the society so that there is no contamination in to the
RWH System.
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7. Ensure that there' is no discharge of Balcony or Washing Area water
in to the RWH System

8. Ensure proper maintenance of the Storm Water Drains.

9. Ensure that the Sewage system is regularly cleaned and maintained to
avoid any blockage/pilferage of same in to the Ground.

10. Ensure the annual maintenance and cleaning of RWH system by
authorized agencies only.

11. To get the Rain Water Harvesting Water Sample Test done as per the
RWH guidelines during the Rainy Season for ascertaining the quality
of recharged water.

12. To educate the society staff for the same. "

True Copy of guidelines issued by the Federation to the societies is
annexed herein as Annexure- F.

e) That it is humbly submitted before this Hon’ble Tribunal that the
water samples collected by DPCC for water quality analysis, were
collected in the dry season from 09.04.2024 to 23.04.2024. That
during this period the water remains stagnated due to dry weather
and gets contaminated. Further, for better analysis DTQC (DJB)

again collected water samples from RWHS pits/Recharge Bore
wells in the month of September 2024 from 06.09.2024 to
14.09.2024. DTQC (DJB) collected 42 water samples from the
RWH pit / recharge bore well from 39 residential societies of
Dwarka during 06.09.2024 to 14.09.2024, During collection of
water samples in above mentioned period, it was found that the
rainwater runoff of paved /parking area of 34 residential societies
have been connected to RWHS through surface water drain. The
same was been informed to the concerned residential societies.

However, 05 residential societies have rectified their RWHS
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rectified their RWHS through bifurcating the wastewater of paved

/parking area from the RWH pit(s).
f) That DTQC (DJB) vide letter no. DJB/ACWA (N and

D)/2024/308dated 17.09.2024 submitted its report. The report

substantiates the comparison of samples taken by DPCC in dry

weather and by DJB in September 2024 is tabulated below:

F-Coiiform -
MPVlOOml

Ammonieul Nitrogen
mg/II DS - mg/I

Sampling Location DJB
September

2024

DPCC
Pre-

D.IB
Septembe

r 2024

S.No DJB
September

2024

Dl’CCDPCC
I're-

Monsoon
Pre-

Monsoon M OIIMKIII

Anusandhan CGHS
Ltd-

Plot No-. Sec-6.
Dwarka.

New Delhi-75

1 7x 1 0
'*190 5.66 Ml586 1601

Shree Balaji CGI IS.
Plot No-37, Sec-6.

Dwarka,
New Delhi-75

Pit w as
houndPit was

hound Dry
Pit was

hound Dry 2402 100 Ml
Dry

Daffodils
Apartments.

Plot No-36. Sce-6.
Dwarka.

New Delhi-75

P i t w a s
houndPit was

hound I )ry
Pit was

hound I )r \
120 Ml893

I ) r \

ParamPimeet CGI IS
Ltd-

Plot No-27, See-6.
Dwarka,

New Delhi-75

43x 10"204 94.4 35 1.01 Ml4

New Ashiana
Apartment. Plot
No.10. See.06.

Dwarka, New Delhi

5 292 144 KKIO 2100 1.95 0.4

The Shivlok CGI IS
Ltd.. Plot No-6. See-

6. Dwarka. New
Delhi-75

Pit was
houndPit was

hound Dry
Pit was

hound Dry6 118 290 Ml
Dry

Vrindavan
Apartments

Plot No- L Sec-6.
Dwarka.

New Delhi-75

Pit was
sealed

Pit was
sealed

P i t was
sealed7 173 350 Ml

il .M.IVI. employees
CGI IS Ltd-Plot

No.06.
See.10, Dwarka,
New Delhi-75

60x 10'’8 311 227 15 1.8 3 Mi
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*
Chandanwari CGHS

Ltd.,
Plot No.08, Sec.10.

Dwarka,
New Delhi-75

Pit was
Found

Pit was
Found Dry

Pit was
Found Dry

9 236 20 NIL
Dry

Amba CGHS Ltd.,
PlotNo.05, Sec.10,

Dwarka, New Delhi-
110075

Pit was
Found

Dry

Pit was
Found Dry

Pit was
Found Dry

10 249 43 NIL

Shiv Shakti CGHS
Ltd., Pit was

Found
Pit was

Found Dry
Pit was

Found Dry
Plot No.10. Sec.10,

Dwarka, New Delhi-
1 1 205 35 NIL

Dry
75

Godrej CGHS Ltd. ,
Plot No-14. Sec-10.

Dwarka,
New Delhi-75

2xl 0212 310 1 1 0 23 0.45 NIL

DharamVihar
CGHS Ltd.

Plot No-2. Sec-10.
Dwarka,

New Delhi-75

Pit was
Found

Pit was
Found Dry

Pit was
Found Dry

13 141 NIL Nil
Dry

IES Apartments
CGHS Ltd.,

Plot N. 9, Sec-4.
Dwarka,

New Delhi-78

26x 10470214 226 210 1.04 0.7

Aishvarayam ECIL
CGHS Ltd.. Plot
No. 17, Sec-4.

Dwarka, New Delhi-
Pit was
Found

Pit was
Found Dry

Pit was
Found Dry

15 299 35 0.2
Dry

78
Sanchar Vihar

CGHS,
Plot No-15. Sec-4.

Dwarka,
New Delhi-78

21x10316 413 147 NIL NT NIL

Ora Salyam
Apartments.

Plot No. 13, Sec-4.
Dwarka,

New Delhi-78

14x 10217 249 322 NIL 0.2 NIL:

Sarve Satyam
Apartments,

Plot No.12. Sec-4,

Dwarka,
New Delhi-78

I Ox 10218 218 2366 NIL NT NIL

Om Satyam
Apartments,

Plot No. 13, Scc-4,
Dwarka.

New Delhi-78
(Submersible)

NOT IN NOTIN NOT IN19 7207 NIL Nil.LIST LIST LIST

Pushpanjali
Apartment.

Plot No. 10. Sec-4.
Dwarka.

New Delhi-78

20 225 870 900 23 NT 0.2

i
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South Delhi
Apartments. Plot

No-8, Sec-4.
Dwarka New Delhi-

lOxlO421 582 158 11 NT Nil

78
Din Apartments,
Plot No. 7, Sec-4.

Dwarka, New Delhi-
Pit was
Pound

Dry
Pit was

Found Dry
Pit was

Found Dry22 774 15 NIL
78

Sri Agarsain
Apartment CGHS
Ltd., Plot No-10.

Sec-7, Dwarka, New
Delhi-75

Pit was
Found

Pit was
Found Dry

Pit was
Found Dry

23 269 460 0.5
Dry

Sargodha
Apartments, Plot

No-13. Sec-7.
Dwarka, New Delhi-

80x 10224 591 655 1100 1.04 4

75
The Shree Radha

Krishna CGHS Ltd.
Plot No-23. Sec-7,

Dwarka.
New Delhi-75

Pit was
F'oundPit was

Found Dry
Pit was

Found Dry
25 242 150 1.2

Dry

St Columbus CGHS
Ltd. Pit was

FoundPit was
Found Dry

Pit was
Found DryPlot No-15, Sec-7,

Dwarka.
New Delhi-75

26 136 NIL Nil .
Dry

Insurance
Employees CGHS Pit was

F'ound
Ltd.. Pit was

Found Dry
Pit was

Found Dry163 NIL NIL27 Plot No-14. Sec-7.
Dwarka,

New Delhi-75
Dry

Siddhartha Kunj
CGHS Ltd.. ‘

Plot No-17. Sec-07.
Dwarka.

New Delhi-75

40xl 0328 373 369 210 2.41 2.2

Refused
Refused for
sampling
by Guard

and no one
allowed to
be entered

in the
Society

Refused for
sampling
by Guard

and no one
allowed to
be entered

in the
Society

for
sampling
by Guard

and no

Shruti Apartment
CGHS Ltd-

Plot No. 22, Sec-07.
Dwarka.

New Delhi-75

NIL217 NIL29 one
allowed to
be entered

in the
Society

Happy Home
Apartments.

Plot No-12A, Sec-7,
Dwarka.

New Delhi-75

Pit was
empty

Pit was
empty

Pit was
empty

468 Nil. NIL30

Evergreen CGI IS .
Plot No-9.

Sec-7. Dwarka, New
Delhi-75

Pit was
Found

Pit was
Found Dry

Pit was
Found Dry

31 256 35 NIL
Dry

I
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Shree Radha CGHS
Pit was
Found

Ltd., Pit was
Found Dry

Pit was
Found Dry NILPlot No-3, Sec-9,

Dwarka,

New Delhi-77

174 2332
Dry

K.K. CGHS, Bhrigu
CGHS Ltd. Plot No-

4, Sec- 9 Dwarka.
New Delhi-77

34x102250 222 35 NIL33 1.61

Royal Residency
CGHS Ltd..

Plot No-5. Sec-9
Dwarka, New Delhi- llxlO3199 216 3.6 Nil .34

77
Royal Residency

CGHS Ltd.. ’

Plot No-5. Sec-9
Dwarka, New Delhi-
77 (Submersible)

NOT INNOT IN NOT IN NIL NIL35 1416 LISTLIST LIST

Gayatri CGHS Ltd..
Plot No-9,

Sec- 9 Dwarka.
New Delhi-78

7xl 02140 263 15 NT NIL36

Gayatri CGHS Ltd..
"

Plot No-9,
Sec- 9 Dwarka,
New Delhi-78

NOT INNOT IN NO T IN 20 NIL526537 LIST LISTLIST

(Submersible)
Park Royal
Apartment.

Plot No.10A.
Pit was
Found

Dry
Pit was

Found Dry
Pit was

Found Dry NIL150 NIL38
Sec.09,

Dwarka, New Delhi
SukhSagar

Apartments.
Plot No.12, Sec.09.

Dwarka.
New Delhi-75

Pit was
F'oundPit was

Found Dry
Pit was

Found Dry NIL NIL54539
Dry

Krishna Apartment.
Plot No.13. Sec.9,

Dwarka,
New Delhi-75

40

30x103 150 1.73 0.3335566

Guru Apartments,
Plot No-2, Sec-6,m

Dwarka, New Delhi- 2x 102 460 0.3 NIL288 55641
75

RD Apartment, Plot
No-20, Sec-6,

Dwarka, New Delhi- 6x 102 1100 0.22 NIL262 16442
75

It is further humbly submitted that as per the aforesaid report, fecal

coliform was found to be at a low percentage as the samples were
collected in the rain) season and not in dry weather. The low

I
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percentage of fecal coliform may be occurred due to non-cleaning
of Roof, non-maintenance of RWH recharge pits & surface drain
which is connected to RWHS.
True Copy of Water Analysis Report is annexed herein as
Annexure-G.

g) That DJB further collected water samples from 10 numbers of bore
wells (07 T/wells + 03 submersible wells) located in the vicinity
of residential societies of Dwarka. Further, as per the report out of
10 numbers of samples, no fecal coliform found in 09 samples and
in 01 sample the fecal coliform is very low i.e. 22 MPN/ lOOml. It
indicates that ground water is not contaminated. The water
contamination in RWH structures is local due to non maintenance
of RWH structures.
Tme copy of the Test report of the samples dated 17.09.2024 is
annexed herein as Annexure-H.

II. Details of design of RWHS

a) That it is humbly submitted that CGWB was the Nodal Agency in
Delhi for RWHS with/without recharge bore well(s), and DJB has
adopted the RWHS design from CGWB.
True Copy of CGWB Standard Design annexed herein as
Annexure-I.

b) That DJB, further has approved the simple Modular Design
(without recharge bore well) for construction/installation of Rain
Water Harvesting structures. The design was circulated after due
deliberations/discussions/directions from the experts i.e. DJB
Engineers and Force NGO and duly approved by the Board.

"
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\ ?:

True Copy of Circular no.DJB/EE (RWH/GWC)/2016/564 dated

18.03.2016 is annexed as Annexure-J.
r

4. That the report is being submitted herein for perusal and consideration of

this Hon’ble Tribunal.
5. That it is further undertaken that Delhi Jal Board shall remain duty bound

by any direction or order by this Hon’ble Tribunal as and when directed.

New Delhi
Dated: CEO, DJB

A. Anbarasu

i
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Execution Application No. 04/2023

In
Original Application No. 147/2021

Mahesh Chandra Saxena Applicant

Versus
Govt, of NCT of Delhi &Ors. Respondent(s)

/
I, A. Anbarasu S/o Sh. A.^4SSf-«o.aged about —̂ ears, R/O t*** pdk'
working as an CEO of Delhi Jal Bda’rd, Govt, of NCT Delhi having, it’s office at
Varunalya, Phase II, Karol I^|h/N$w pelhi-110005, do hereby solemnly affirm and
declare as under: -

a

1. That I am the CEO of Delhi Jal Board filing the Action taken Report and thus, am
competent to swear this affidavit.

2. That the contents of Action taken Report are true and correct to the best of my
knowledge and have been drafted on my instructions by my counsel and nothiilg
material has been concealed there from.

DEPONENT

CS'JJy

\ at New Delhi on _ l$ _|la)0cG T 2024 that the contents of the affidavit are
CU)\ ar*d correct to the best -of my knowledge and belief and nothing material has bee i
' ^̂ oncealed there from.

0 1 OCT 2024 VJ
DEPONENT

MB
!. ) ? -i •:at New Delhi

of this affidavit
*;‘.^piaified to him are tru*-

C e r t i f i e d
Shri/Smt...
3/o,W/o,D/o. Shri.
R /o
identified by Shn....
> - 's solemnly affirruvd.r..h f H ; ' - o03d - *'orIB;

% which has bean read ow.
i correct to his knowledge.Vi

Oath*«/10/20*
. Nevi‘2:
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Annexure-A

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(Original Application No.147/2021)
IN THE MATTER OF:

Mahesh chander Saxena Applicant

VERSUS

The Chief Secretary, Govt, of National Capital Territory of

Delhi and Ors. ....Respondent

INDEX

S. No Particulars Annexure Page no.
Status report by DJB1. 1 to 4

Copies of nomination of Members of Joint
Committee

2 . 5, 6 & 7
A

MoM of the Committee ( dated 01.09.2021
( 1st meeting)

3. B & C 8

Copies of inspection reports

Copies of Photographs of the societies inspected

5. 9 to 39
B & C 42 to 66

MoM of the Committee 06.10.2021(2nd Meeting)6 . D 67

Letter to DPCC dated 17.11.2021 E 687.

DELHI JAL BOARD

New Delhi
Dated: 23.11.2021
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DELHI JAL BOARD: GOVT. OF NCT DELHI
OFFICE OF THE ADDITIONAL CHIEF ENGINEER (C-8)

B-BUILDING, KAROL BAGH, NEW DELHI-110005

ss/njx,No.DJB/ACE (C-8)/ 2021/;22 V Dated:
To,

The Registrar General,
Hon'ble National Green Tribunal House,
FaridKot House, Coppernicus Marg,
New Delhi-110001

Subject:- Original Application No. 147/ 2021 in the matter of Sh.
Mahesh Chandra Saxena V/ s The Chief Secretary, Govt,
of National Capital Territory of Delhi and Ors. pending
before this Hon'ble Tribunal.

Respected Sir,

Kindly refer to order dated 07 July 2021 passed by this Hon'ble
Tribunal in the above captioned matter relating to Rain Water Harvesting
System constructed in the societies of Dwarka, New Delhi, wherein
following directions have been passed;

"4. In View of the above, a joint Committee of DJB, CPCB and DPCC may
look into the matter and take remedial action in the matter in technical

15 
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efficacy of installed systems and changes, if any, required and the issue of
contamination of ground water."

It is submitted that in compliance of the above said directions of this

Hon'ble Tribunal, a joint committee of members from DJB, CPCB and DPCC

was constituted after DPCC nominated its member on 26.08.2021 to look

into the matter and take remedial action. Copy of the said office order is

annexed herewith and marked as Annexure-A .

The first meeting of the committee was held on 01.09.2021 and it

was decided by the Committee Members to randomly inspect 30-35

societies of Dwarka area regarding technical efficacy, changes in the

installed systems if any, contamination of ground water if any and remedial

measures in the matters. Copy of minutes of meeting Dated 01.09.2021 is

annexed herewith and marked as ANNEXURE-B.

A Joint inspection team was formed by the Committee comprising

members from DJB, CPCB, DPCC, DTQC (DJB), which conducted

random inspections of societies at Dwarka from 06.09.2021 to

30.09.2021. The copy of the said inspection reports along with

photographs are annexed herewith and marked as ANNEXURE-

C(Colly).

The second meeting of the constituted committee was held on

06.10.2021 in the office of Additional Chief Engineer (DJB), wherein

the joint inspection team apprised about the inspections carried out

16 
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in above said societies. Copy of minutes of meeting Dated
06.10.2021 is annexed herewith and marked as ANNEXURE-D.

The findings of the Joint Inspection Team were deliberated by the
Committee which are as under.
• It was apprised that regarding technical efficacy of RWH Systems,

the designs of the same have been adopted either from CGWB or
DJB which are satisfactory in technical efficacy. The recharge well
pipes were taken deep into the static ground water level by the
societies due to which contamination was bound to occur. As per
the required parameters of the CGWB designs, the depth of
recharge well pipes should have been kept 3-5m above the static
ground water levels.

• The contamination may occur in the societies due to mixing of the
rain water with the waste water from different sources like waste
washing area water with detergents having chemicals from
balconies other than that of roof top rain water and the waste
water from paved /parking areas of the societies.

• Regarding contamination of ground water, it was apprised to the
committee that on testing of the 38 Nos. water samples taken
from 31 societies, It has been observed that very partial
contamination, out of the 27 parameters tested, samples have
exceeded the permissible limit in only 2-3 parameters i.e. color,
turbidity and ammonia.
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• It was further apprised that to avoid contamination of the ground
water, only rain water from roof top area be diverted to the rain
water harvesting systems.

• The water from other sources entering to RWH System such as
balconies, washing areas etc. should be disconnected with
immediate effect for which necessary advice has been given to the
Societies during inspection.
As there is water pollution in the above said societies, a letter has
been written by DJB (being the Nodal Agency) to DPCC to direct
the societies of Dwarka to take all necessary remedial actions in a
time bound manner, with regard to rectification of water pollution
as per Water & Air Act. A True copy of the Letter Dated
17.11.2021, is annexed herewith and marked as ANNEXURE-E.
Since there are around 400 societies in Dwarka area and it is
possible to inspect one society per day, it is submitted that to
inspect remaining 369 societies, this committee shall require
around 369 working days to complete the target.

Submitted for kind perusal please.

Yours Faithfully

CSro'P--'''
(HARISfHCHANDER)

Additional Chief Engineer (C-8)
Delhi Jal Board
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/' REMINDERDELHI JAL BOARD:GOVT OF NCT DELHIOFFICE OF THE CHIEF ENGINEER (WB/C)r:.E (RWH/GWC) 1ROOM NO. 107, VARUNALAYA PHASE-IIDELHI JAL BOARD .KAROL BAGH, NEW DELHI- 110005 DIARY NO .J..3..9/Xe mail:cewbdjb@gmail.com DATE —
'p'Wu

%
>

(

DJB/CE(WB/C)f2021^ £
Subject:Nomination of Member fo
Reference:Hon'ble Court Order dated 07/07/20 passed in Original Application No.147/2021Mahesh Chandra Saxena Versus The Chief Secretary, Govt, ofNCT of Delhi & Ors.

No.
Dated:

r Joint Committee.

May please refer the above-mentioned matter wherein a Joint Committee is tobe Constituted with the Members from CPCB, DPCC & DJB. The DJB will be the nodalagency for coordination and compliance from DJB side. The details of nodal officerare given below:-

Name:

Designation: EE (RWH)

Mobile No.: 9650291229
e-mail ID:

Sh. Vimal Belani, EE (RWH)

rainwaterharvesting2013@gmail.com

Therefore, you are requested to Nominate a Member from your department
along with his contact details.

C2X SVLfi(GOPALJ! RAI)
CE (WB/C)Member Secretary, DPCC

4th, 5th Floor, ISBT,

GT Karnal Road, Kashmere Gate,
New Delhi-110006.

Copy to:-

1. CEO: for information please.
2. Member (WS)
3. SE (RWH/WB)

JsT EE (RWH)
5. O/C

CE (WB/C)

EgScanned with CamScanner
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^4

<• nyjpcsie^DELHI POLLUTION CONTROL COMMirrEB
DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF OBIT j
4TH & 5°* FLOOR, ISBT BUILDING, KASHMERE GATE. DLi-i

visit us ot : http://clpcc.ciclhigovt.nic.in
F. NO.DPCC/CMC-II/DJB-NOMINATION/2021 ^ ^ '[^
To.

The Chief Engineer
Room No.-107, Varunalaya Phasc-II
Karol Bagh, New Delhi-110005

Subject: Nomination of Member for Joint Committee

Sir,

This is with reference to your letter No. DJB/CE(WB/C)/2021-33 doted 16.07.2021

residing nomination of Member for Joint Committee in compliance of Hon'ble NGT Order

dated 07.07.2020 passed in OA No. 147/2021 in the matter of Mahesh Chandra Saxena Vs The

Chief Secretary, Govt, of NCT of Delhi & Ors.

In view of above it is to inform you that Sh. N.K. Joshi, Environmental Engineer,

9717593527 is nominated as member for the Joint Committee.

Yours Sincerely,

AjeetiTAgrawal
Incharge, CMC-II

Jopy to:
sS Legal Officer, DPCC

« Master File
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/

J'JKMECiWlK SC.*- OFIK:.ucn * * Kt~ - ,

r^hr--T . »=r TO Vn*»H •”
vm5N»£N” FCUSS* *MINISTRY 0r SN

Hon'ble NGT Matter

o. A- .14011/1/2021-WQM-1 JtflZ- 28/07/2021

Gopalji Rai
’f Engineer
ce of Chief Engineer (WB/C), Room No 107,
unalaya Phase II, Karol Bagh, New Delhi-110005
bdib@gmail.com

: Nomination of CPCB official as a member of the Joint Committee constituted by Hon’bJe
' (PB) order dated 07/07/2021in O.A.No.147 of2021in the matter ofMahesh Chandra
ena Vs The Chief Secretary, Govt of NCT ofDelhi & Ors.

i lias reference to your Letter dated 16/07/2021on above captioned subject Hon'ble NGT vide
ir dated 07/07/2021in OA No 147 of 2021, constituted a Joint Committee comprising officials
PCB, DPCC and DJB to ascertain the technical efficacy ofinstalled systems and changes, if any,
lired and the issue of contamination of ground water. DJB will be the nodal agency for
•dination and compliance.

his connection, Smt Suniti Parashar, Scientist C, WQM-I Division has been nominated to• sent CPCB in the committee in compliance to Hon'bleNGT order dated 07/07/2021 (Contactbis ofScientist C: Mob 9068819711 and E-mail suniti.cnch@gov.in).

Yours faithfully,

(A. Sudhnkar)
Divisional Head, WQM-I

98 (ro

M * * c .
2>, }

^103.4/3

[csl Scanned with CamScanner
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»
ROOM NO-208, VARUNALAYA PH I,

NO.DJB/EE (RWH/GWC)/202!^'i°L"fA)''^^ [ oC|] 3_O2-;Dated:- ft'
SUb IflTrJ-!.?,',ncctinS regarding inspection of rain water harvesting and bore wells

<-GHS Societies in Dwarka as per NOT Court orders.
Ref:- Hon ble NGT Court Order dated 07.07.2020 passed in Original Application No. N 7 2021

Mahesh Chandra Saxena Versus The Chief Secretary, Govt, of NCT of Delhi & Ors.

The following members attended the meeting held today i.e. 01.09.2021 in the office of
undersigned;

1 . Sh. Harish Chandcr, ACE(RWH), DJB C
2. Ms. Suniti Parashar, Scientist “C’\ WQM-I Division, CPCB .
3. Sh. Vimal V. Belani, EE(RWH)-I _
4. Sh. Ashutosh Kaushik, DTQC, DJB
5. Sh. N.K. Joshi, Environmental EngineenDPCC
6. Sh. Rakesh Kumar Sharma, AE-1, DJB

V

Following points were deliberated in the said meeting;

(A) In compliance to the orders of Hon’ble NGT in the above said matter a Joint Inspection

Team has been constituted from DJB, DPCC, CPCB to randomly inspect 30-J5 Societies

of Dwarka area regarding technical efficacy, changes in the installed systems if any.
contamination of ground water if any and remedial measures in the matter.

(B) Report of the said inspections shall be submitted by Joint Inspection Team to the

Committee latest by 07.10.2021 and inspections to be completed by 30.09.2021.

(C) The Joint Inspection Team shall constitute of the following members;

i. Sh. Rakesh Kumar Sharma, AE(Civil),RWH Cell, DJB
Ms. Alpana, CPCB

iii. Mr. Shivansh, DPCC
iv. Sh. S.K. Rathi, ACWA, DJB

Since the matter is related to Hon’ble NGT, It

shall be started at the earliest.
Meeting ended with vote of thanks.

ii.

emphasized that the random inspections

EE(RWH/GWC)-1
was

All concerned
Copy to:

For kind information please,

-do-
-do-

1. Member (WS)
2. CE(WB/Conservation)

4 wSksbi Popli, DJB Legal Counsel, 614, Poliala House, New Delhi-110002:

5! AE-I (RWH)

Ĵ sO/c EE(RWH/GWC)-1

si Scanned with CamSeanner

22 
478



r

’. jj • •I

j ~->

Pr rfnrmn for Joint Inspection of RWH system- in Dwarka. New Delhi, in O.A. No. 147/2021 of Hon blc NG

>!**£»**& JhbG> 'v*'*'**vi J U-e ~Ltrr/)1. Name and address of unit

2. Area detail : 7-rvji. Roof top area :
ii Paved/road/green area (optional):

L-/ V a? 3 -mlii. Total Plot area:

,The status given below is as on inspection date)
3. Date of inspection: O 6 - 2-6 ZL )

Remarks
S.No Govt./Pvt

Society
Status of RWH system, if existRWH

system
exist or

‘/.'nether
Functional

Yes/No

Adequate
Yes/No

No. & size of
recharge well

Size of pitNos.
of pit

not

i. tZk RPR
7> be

< VJTT "

(5) iuAifLJ a*cf

Sr,\2c RV* r{ .

(y, (Lt£tv£j<yrrjx \\̂ ^F&C.A .
Q. r-' jzjsx

^A5 3 s>) nr
y 3-^(s vu>. ) &*</

hazJ
Sc^hjl^rr^X.

%-JrJtuUif

j~

J

S*

J: k
'

4

o4 l
' • WixsT AJVJAMW

APPELMIT
A NGJ

K\ tor}> 2i,
«S >). Ra.iAn S - ~̂

CjCj u 2.77 675'lnsP«tion trSm/

f/*' /J
Inspection team
Member 2, DPCC

Inspection team
Member 3, CPC8

Signature cf Pres*fe&r/GeneraI
Secretary '/Estate ManagerMember 1. DJB

('Vim-sf tLeJj\R) j'f £\)

?£SVI-1 ) 2 X$ / ^ iTc >P 9 r̂V r̂ D

bvrrlYtrkrn*(»n rv A'h •JGjj')ir •£». C-r^Cia
???? St> n 7> 9

23 
479



New Delhi, in O.A. No. 147/2021 of Hon'ble NGT .

Secret.-! Nf> - Uc « "Jy
Perform.! for Join! Inspection of RVVK system- in Dwarka,

: NJT. C jjcrcss of uni! THE VTUN6 C(iH5 UT ~> plxT Me • 2- _
J

2. Area deta :

* . Roof top area : if **-''
. Pavec/road /green area (optional):

LfSet

( 2- )

Total Plot 3rea:

( The status given below is as on inspection cate)
3. Date of inspection: c 6 t ') .U-i

RemarksStatus of RWH system, if exist

\’o. £ sire cf
recharge well

S.No Govt . / Pvt RWH
system
exist or

not

Adequate
Yes/No

Whether
Functional

Yes/No

Nc^

Society Sire of pitNos.
Of pit

(D •v»e*U> i'xzJb

Su&JajiL ^
U

CD 'p

rnj/v>
,n£c7v<-w\' 0**<d

* ' flvHk(kv|; c

7°̂ ci<-*vy,rv^]!W-. r v-c rMAft *-xW-

VnC2.1. Cmhi
c-rt> cmVfs

fn;nc/ro-t/£GhJ

b' *1
i /nU' m av. > V-v

N ? c>^ * < r
U * *V

f’r-"*TTC.C

>X Ci'*-
lV

AfpCufHT
Ky \’or

-,<,p

Signature of Pres 'Cent/GenersC^ » -
l«jse«ro-. tea -"
S'c-pfeer 1. DJB

Inspection team

Member 3. CPC 3
Inspection team

Member 2. D?CC
Secretary /Estate Manager
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f

Performa for loin: Inspection of RWH system- in Dwarka, New Delhi, in O. A. No. 147/2021 of Hon’ble NGT.

RASHI AP^fl.rrorNrT PLome. % szrcTuz.-! PWMKA ND-HOOTJ: •Jan« 2~c address o * -n«:

2 Area de:s • '

3co* too -rea 3 ! S c
Paved >cac 'g'c- e~ area -'oavonatv

lo S*o‘ si. Tcta ' P.ot area. *r
(The status given fceto-.v ss as cn inspection cate)c 9 . e ^3 Date c* :-soect on

RemarksStatus cf RWH system, if e« st

Vo £ size c’
' •--chj' ge we -

S Vo Govt./Put RV;H

Whether Adequate

Punct'tona1 Yes/No
Yes/No

Cl (V

S'.* '- 3* P‘ tSocietv system

0‘ te « jst o'-
rot

(7) plk Uc / :
CA ’ns vps 4.C „ — ^<L

fU-*r>ry
g) ff/ur

^YP

ci P,r
/Y*fn- -t-v l-vC7

_
'—•

{vVsuLC ')

ruAY r̂fo-^ /-w *»

bOcc*' T d̂-iLOVCA- •& «-e1 ^ *1// cb* *'1

/ri / *\

% - •/ cf e v e e- -££££
ViX'K^' fe'̂
(^ 42-^3 ,

j

rrs.'-.if^v
J -fi-pTyv)-i-'soe " tecm

i CPCB
l- TC -z

;3»- - * : -> team
•".O' ’ " tea--.*,- -• •:. 3.8 Vi- ' .’ 3=cc
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Performs for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'blo NGT.

'4 u-Ji\ N.mu* and address of unit
(7

tdaJo am** ' s1 Area detail
Roof top area t 8~7 f r\] L-

• Paved/road/green area (optional)

in. Total Plot area: 'U

T Date of inspection: ( The status given below is as on inspection date)

S.No Govt./Pvt
Society

Status of RWH system, f exist
No A sire of
recharge well

RemarksRWH
system

exist or
Sire of pit Whether Adequate

Functional Yes/No
Yes/No

Nos.
of pi!

not

»TJZvJZ
/*£ yn-C îvf

"7 h,'

cS. zxj' /i 7

fch.KCX'r

Vjy. a*#**u

11 I
Itu'M lte£/ <7

Sp-f/ |
'Tcr'i

i’.rrXpiyi^
^ X. 3 S~V> 2 b

0:.<? S
^5 I> 3 - ,Z>y\

I
I I

!

Q) CKMXU?

~hl_

w *
J)

S î>hA
5* / *fty-

Iaspect ia" team

.Vembr t CPCP
Signatu'i •' President /Ge- -

ria.;t

fWYHCTS/rInspection teem

WmOer ?. ItP( C
Inspection team

Member ’. ' . » *
v5 + VP-

l
rtih** tZn
/‘Oii /V- fv \ •

\ at
ô :

u.as'1;5 • -
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'""N

1

147/2021 ofHon’ bte NGT .
, ffi.

S£"cT0<-^ <!*
Perform,1 for Joint Inspection of RWH system- in Dw.irkn, New Delhi, in O.A. No.

V£ G> /H’fXTsn r̂r ^uor bra |qB

^4srM /H-Mr/NEMT '
I

1 Name and address of unit

2 . Area detail :
i. Roof top area :

ii. Paved/rond/green area (optional)
lii. Total Plot area :

(The status given below is as on inspection date)(p»o3. Date of inspection: o9. . o°\ . 1' jRemarks
j 5.No Govt ./Pvt. . Society

Status of RWH system, if exist lRWH
system
exist or

Whether Adequate
Functional Yes/No

Yes/No
N̂ CTAT

No. & size of
recharge well

Size of pitNos.
of pit

not

0_,
o h* sePMjjsJzi.JJ

ah'»£<JZyf fa

(iP P-f ifef. jL<?

[fa) -K]o
kg &zV&A yrrfa

1 . j 0|cc,Hs f"V «r1

:

J.

13VC*»r
Ci'1

IVff'oer'̂J'/'O’Z ^•v ' ft
Inspection teamInspection Team

Member 1, DJB
Inspection team

Member 2, DPCC
fMHGXtf Signature of President/General

Member 3, CPCB Secretary /Estate Manager /v'xcrt-WHV ' Ifaedt+alzM, )
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/1t^rforma for Joint Inspttct_ic >n of RWM systc*m- in Dwnrk «'iy _N(» w Dnlhi, in 0.A. No, 147/2021 of Hon'blc NGT.
N.tmr and address ol unit P$ f)(^

.£>1
CG,HS

/
Pi-CT <vt> . / <$ Seern/L- X NT)

? AreadtM.nl .

i Hoof lop area
ii. f’averi/road/i'.rocn area (optional) :
hi. Total Plot area:

f / f/ si
5. Date of inspection: ( The status given below is as on inspection dare)

S.No
^

Govt./Pvt
, Society

RWH Status of RWH system, if exist

No. FA size of
recharge wc* 11

RemarksIsystem
exist or

Nos.

of pit i
Si/ e of pit Whether Adequate

functional Yes/No
Yes/No
/V'crra

i
not

f CG)HS HFJ
II

| te»- <£ P.j-i fo L,ol

C&\xAjLck rv^Vt) p£*VT
C)x>vv|.

TXzX

c^w’lw ^. vVW^T1 A*̂ iU~A- fl\ Co^U
-1J> jo-vwtJJ »-{U ci-^ĉ '̂ r̂r •'A

(A-VWA'yX C.vv\^S»*Vv,‘v<-< H-c>

ii (3y
>f-o 1-%. <_p}

I!
i

C-̂ vscoC^ w-̂ Vo

(fy C~i'£lt< rrj-*Us> ^4-c Lcel A
"*G^ A

<-—=?, PftftavA<r6HstTt> <i.. u
'^5^*°3

C<\^lr! ‘fc'3*5
Signature of Pmvdent/Genera1 *CtQrrf$

t

" ~0Str-c-AdAjI
i

N
i^,v

im ^ t=S-
C

cr
Inspection team
Mi mber 1. fajB

In>.;»« •« jion team

Vi M a -r 2, () f*CC
I'v’. ii c tion team

s5 -fvi=>7\/^-IV. - • hi • \ . CPCB Si r retary /1 • ••

C*.v_ T*-^c.-w{•“bfaU&r* e)
I

0.1 J
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M».., nnlhi in O,A . NO. 147/_2g21_of Hon'bleNGL
^

ceue& riAU He’i & w'js PLXTNV . I /K tfccrvO- - -*- MD -it'
A 4«.T) CCyHS Cxb)

P(Tforma for Joint inspcction of RWH system - in Dwarka

Name and address of unit1

Area detail
i. Roof top area
w Paved/ro.jd/ j’.ieen area (optional

In Total Plot area

2

A e 8. T
4^ <1 . ^ 3 ^ ( The status given below is as on inspection date)

Date of inspection Vo "2- '1

Rem.irksStatus of RWH system, if cmSt

No A sire of
recharge well

Govt /Pvt
Society j system

j exist or
I not

RWHS NO
Whether Adequate

functional | Ves/.No
Yes/No |

^ & fl̂ cc^.WV\ L\ c)y^KC

^ Ĉ Vwŷ -li

r Sire of pitNos.
of pit

j-
J X 3 -0 X 3« © yS'iO

/ y i - o X 3-i >̂ S" . o

j 'iex oi-CGH-S AJCf Vt'Ji' l /e

°' f-l I'icvvjU-»0 i\<y

(V) <*•££ VVvfWe .
(£/ (s£U* rv-O-̂ -O, f* V*cj\A-

cr^ A.
©~C£

/A_WAA J

i-j—^ ATXZt ( Ĉ KL 0-IVXA.
/-toSMtAU

C^WWN̂ .VÛ .C*2> vVC v— CSAt, ^
w~* vAtrvsII i

I

>t

#r
Inspection team

Member t PCH

M ral
_X

'•V fo /lMWM, . , ,

UTf^c^XÛ S (JfJasr£r

g&ltkf

Signal t o f Pres ident / f . -IVJf'AS^J) 7'<s^c
/iMh

111 Inspection - •• mi

Member 2 PCC
3 i xr+sAi(nspcc ti..

Memb- ' '.B

c( T Cl^
r"r.t.
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/
?SU!sr!PJLlOf Joint IQSOection Of RWH_system- in Owark..,New Delhi, in O.A. No. 147/2021 of Hon’blc NGT. . '

Oflh**.* 4^ /v«.Tn̂ FNrs puoT Art>. M SFcrt«- 6 ND-K . -' r / <

I Name Anr) address O4 unit

2 Area detail
i. Roo4 top area
ii Pavetf/road/green area (optional)

lii. Tot 'llPlot area.

/9&> ^ ~

3. Date of inspection: ) l-f - o^.

S NO Govt ./Pat ftWH
Society

(The status given below is as on inspection date)2.02.;

Status of RWH system, if mist

No. S si/e of
recharge wcU

Remarks
system Size of pit Whether AdequateNos.

of pit Vcs/NoPriSt or Functional
Yes/Nonot

Vr3 Q)flû d
•jhQi*. »ss^A
d.\ l̂ Li-xjc^ /vyj

(2

Lc c+tf***
1 •

© Couoo *£
7̂ UJ

: 2<T y*? PA
t-

w. V-
fctm -

o JLCQHS Y«
$C,Wr~ yb' - e eLi/ u

Ĉ A\ f c

^ ir-f

A?

rv>fh
feci

1l \ \y - !2\isioh-vJrJ
lOaw

v Signature of Pre -. dent/Genrr.iiItyrmer-̂ .
;7/;c
3> -J £ .

m+HCX/rIT:HItion team. be' i. CPCB
in- .-section team

V. - K*r 2. DPCC
;jer »ionI'V’1.li mber ) , D/B

J+XFW Secretary /1 •>' «» •• Manager ;
irtSii«T"

r-
Mil
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Performa for Joint Inspection of RWH system- in Dwarka. New Delhi, in O.A. No. 147/2Q2j_of Hon ble NGT.

/V^K/ ASPIIANA Ae&RTr^ehir PLDT /VD. IO cecrcK-L p^rj>f7tKA- rv©- 7r
' / / J

I / *)o Sj^

1 Name and address of unit

2. Area detail
i. Roof top area

n Paved/road/groen area (optional)

In Total Plot area S"W- 9 ?-
( The status given below is as on inspection date)3 Date of inspection / ^ > 09 - 2-0I-1

!RemarksStatus Of RWH system, if exist

No. & sire of
recharge well

S.No Govt./Pvt RWH
Whether I Adequate

Functional i Yes/No
Yes/No

Society Size of pitsystem

exist or
NOS.

Of pit !I
I ino:

A.*Al \ 'le’i
/Vs fce

m./vw^ -h mfA
Q? Û -LUJ do (r-c

(j£) rr^cta* Mu, ^c- j

(jjp) Gift KLsMxt̂ ac
jto ic Oyj>-c-a

(t£ Co-ux-*-f cH frttj
da tc. dLftLi-J wVl7Oi -̂ CludSt;

I1. 'tFS 02- 6 7.cans 13,^ o—f I

I I
I ’

i

[ - J-..1

1
Signatu'e of President

Secret •, /F state Man a.
Inspection to sm

Member 3. ( * C:'
Inspection to mi

Member 2. i • (
Inspection team 3+
Mombei 1. '.’8

J
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IBB

in Dw.vk.n Now Delhi, in O.A,No,M7/_202IqlHonWjGL
Perform.!(or Joint Inspection of RIVH system- »>

Name and address of unit A! C><F/V)£VT APftfiĴ iPslTs PLbTAt> . / 7 SeCPf*?-S
' ' ' y

1

2 Area deta<!

t Roof lop area
i. Paved /road/green area (oot - onal )

In. Tot 3l P> ot area

( The status given below is as on inspection date )3 . Date of inspection: / y • o ? • P_ o2- )

RemarksSl3tus of RWH system, if exist

No . A size of
recharge well

S.No Govt /Pvt
Society

RWH
'

Whether Adequate
Functional Yos/No

Yes/No

'Size jf pitsystem

exist or
not

Nos.
of pH

(D fK\)~t~d **^AL£- M>u
A> <TTC. C\ O£/U4*W
^ ^pl •

r*u-duz. i*> £-e
| d

(f)Uf^cuU -Xu
UfaitsAu, k *̂wVr<-̂ -

l 4U /Ztotj
P’iH OM.

AW,.
'mt?COHJ1 V6T

I
i

)
i ii

i

.S.ltul' JiVUjUl d ^
JVf

IrspiTtiosHeam

M- • -ser S. OJB
lnspe< 7*f>n team
Mi- T : " 3 . CPCD

'• ;n.i tur i' of President / GeneralInsper t * on team

Mem j. r 2.DPCC
p^ntsfr

St'CrtM.try /fM.it * V.u,.,,;or
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i
Pcrformn for Joint Inspection of RWH system- in Dwark.i, New Delhi , in O. A . No. 147/2021 of Hon ble NGT .

1. Name and address of unit FN73 PU07 N* . lb, $FcHUl -S, D^DAX 4

P~
i

2. Area detail :
i. Roof top area : 2.S(^Q SJ ***
ii. Paved/road/green area (optional):
lii. Total Plot area: jS’avf -i

( The status given below is as on inspection date)3. Date of inspection. 0<), 2.0 X )

:
Nos.

RemarksStatus of RWH system, if exist
No . & size of
recharge well

Govt./Pvt
Society

S.No RWH
system
exist or

Whether
Functional

Yes/No

Adequate
Yes/No i

Size of pit
of pit

] /W-V*VC^(

\Jc^
(P faxM

* ‘YiP*|av“( tnpl.
cUcuX

(P r^cdjja Tisobe

not

CC,H41. Her ^ o xJ. o yi-;rOi_
exub

-- 57 .(So /w3

|

I

VltiHesh Signature of ffrood
Secretary /Estate Manager

eneralInspection team

Member 3, CPCB
Inspection team

Member 2, DPCC
Inspection team

Member 1, DJB
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Perform.!for Joint Inspection of RWH system- in Dw.irka. New Delhi, in O.A. No. 147/2021 of Hon hie NGT.

Name and address of unit DHAOLAbmt, /IPORTfre.V/ S PCQT /*>.!$- JPT7WS tV2> -7X1
/ y

*
1.

2 Area detail :

i. Roof top area
ii. Paved/road/groen area (optional):
lii. Total Plot area:

( The status eiven below is as on inspection date)3. Date of inspection; (Cf . <# *) • lo 2_;
Status of RWH system, if exist

No. & size of
recharge well

Govt./Pvt RemarksRWH
system
exist or

S.No i
Society Size of pit Whether

Functional
Adequate

Ycs/No
Nos.
of pit

not Yes/No I
1 s*,

/Von*

(Q UJ-C-CI

(3-)
4rxr

1. CQ He± Ox / * 5“ ° x
/ X' 6c / 2 -3-5 ^ 2.io ^ A-* ±UX^UC&- Kun -Cjf

CL̂ -CU
XJ ^jp) ‘

'V6>oJ.

Q. fczxAsiXxpf KREJX

X Xn

I

.

=rrt
,nWonlet,
/>

'tdvjlu

^dcn./Go^W'^, Sctretary /Estate Manjeer .
<r x z/t r i X T r,

?6Y/J>S??SS

'MhtfS//Inspection team
Member 2, DPCC

Signature
Member 1,DJB Member 3. CPCR

J
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'

Performa for Joint Inspection of RWH system- in Dwarka. Now Delhi, in O.A. No. 147/2021 of Hon ble NGT^

1 . Name snd address of unit pAp.^ fyp/^p-fmehJT Pt-Of Ho . loft S.PCTOP.
/ / / ^

* })> •

i0:

31V? . HSC ^ “ty

it oQ -l-o J- »

2 . Area detail :
i. Roof top area :
ii. Paved/ road/green area (optiona

lii. Total Plot area: t\£r in -f tM -lin^
tvi-iV-rnjH.'7//tf-7 r(The status given below is as on inspection date )3 Date of inspection:

S.No Govt . /Pvt
Society

Status of RWH system, if exist RemarksRWH
system
exist or

Size of pit No . & sire of
recharge well

Adequate
Yes/No

Whether
Functional

Yes/No

Nos.
of pit

not

£) Q>&ih P'h ftltd n\Jh
s. .

1. Hrs I 02.CCtHS o& 8ctu- ~ 93 . 0 * 2 . 0 >< 3 . 0 rvj>

T-f^ 3 6 rv.^
Vffl

dUA

1L0(i^OP̂ rVyS
Calicut

I^IA.4-<***y a-u-csrV

(A)

dĴ i- htcL -Ay cU*-^
Qp frrhv rvuoU* A

i
i

jr -̂ t

Jy i v\ t̂\ JaHiifiL»

mftxFSJi
cJ??Xfivv>s

Inspection team
Member 2, DPCC

Inspection team
Member 3, CPCB

Signature of President/Gemral
Secretary /Estate Manager

t- L*-
Member 1, DJB

•^r- k - <V-vA-
aC«o -i

|f
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/"S

’zj ' vi

I nolhi. in O.A - NO. 147/ Z0?1 of Hon'blc NGJ.

pun~r±> . n secrwt- OiÂ KK/k ND- r̂--—•
/

Performs for Joint Inspection of RWH system- in Dwnrkn, New. d

1, Name and address of unit NI fcKfl A$V9^2JT~fiO £~NT^
2. Area detail :

i. Roof top area :

ii. Paved/road/green area (optional):

lii. Total Plot area: o c

3. Date of inspection: .o .̂

X SOT

(The status given below is as on inspection date)

Remarks
Status of RWH system, if exist

No. & sire of
recharge well

f Govt./Pvt
Society

RWH
system
exist or

S No Adequate
Yes/No

Whether
Functional

Yes/No

Size of pitNos.
of pit

not
( T) ' Sfy’v ^

(2£l Fide* rr^aUA r* 'rC
JB£££<—UK

CQ«i C+fAtî - 'ter1. Ye£ r~ sSb ^3

(£> fc&utvne.
-Jv

L<3Y\ LA\\L A X L S F.

H-Se b-vfxati? C-Ls
Xa <zj> .

&zd-tA -

I

rurnei+f,J> Signature of rationi /^ojuVafInspection team

Member 3, CPCfJ
Inspection team

Member 2, DPCC

01 -

Inspection team

Member 1, DJ13

WMW1!I
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/

IVifnrm., foMoim.Inyii’rtjonplJtWlI system- in Dw.,, k.i,_Ni' W Oi-lhi, k*?JMU°f Hon - ~ ,
SDKH SflGfrK, /ff’WTmEMr /’LOT / 2. serc7V#-~c) DW/QrtM /V(J-

' <&?
I

j N.mir .uni adtltexx of unit

2 . Area detail :

i. Roof top .HIM . ^
ii. Paved/road/p.eeon at on (optional):
iii. Total Plot area: crP I

3. Date of inspection: / £ • 5 ? - Xo 1- |

• S.No Govt./Pvt
! . Society

( The status j;iven below is ns on inspection date)

RemarksStatus of KWH system, if exist

No. fi size of
rccharp.c well

RWH
Adequate

Yes/No
Whether

Junctional
Yes/No

Si/ e of pitsystem
exist or

not

Nos.
of pit

fo A^f VUA.<̂ .
Q D f-iTL-kn Yb i-c-

£}/)^rdvu^c 60 ot A?

| &-C. KjL- j*Lcx±-k.£trj>~C-t£ .

(5? / CfreJ^yr r )
UA4.(Uf A '

<tef

1 . l) ^ . 4 •>
& C4 h 5 Yere> i- rv̂ • A/'t?

i

V-*t_ /U£UtH

fy/Tcu. (A dou^

!
\SuK\3t Fatv ^iT \n

^'tewetx" JaS.Cii^L.

' ^îcYetary /fsta^X Manap.er

(fc!

So

‘ScxU.
CT-^C

S "0 mrrxfx+f
d-9v(r"/W)

inspection team

Member 1, OJB
Inspection team

Member 2, DPCC
Inspection team
Member 3, CPCB*nj

o N1 A I 'l l . 7S / c°

X? 5?*
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I

Nn 147/2021 of Hon'blc NGT,

PLcr^. 13 secrvn - 9 dwftnkfr r> o -?r
/ / -

Porforma for Joint Inspection of IIWH system- in Dvv;ifkpt_Nr>v_D£[jlLtjil-Q -̂

KSU&HU/l eP/ffi-TÎ CUT

T

1 Name and address of unit

2 . Area detail :

i. Roof top area 2-ST4> ©

ii. Pnved/road/green area (optional):

lii.Total Plot area:

( The status given below is as on inspection date)3. Date of inspection: / C . e^ .2-x? X \

RemarksStatus of RWH system, if existGovt,/Pvt
Society

RWH
system

exist or

S.No r Adequate
Yes/No

Whether
Functional

Yes/No

Size of pit No. & size of
recharge well

Nos.
of pit

not

CD Pa.U+cl
/4^ fere

1. 7<Kî ( OK^OJU'
S ) - 3-0 4-\~

Ho MbcC( hj 0 't-
<y£J

rflwW'fp ^ cUsri* .
QPj fa L-c

OT-^C
/’IWW

Q^tp-cbiu^)

Inspectionieam
Member 1,DJU

Inspection team

Member 2, DPCC
Inspection team
Member 3, CPCB

Signature of Pjr<Tdent/General
SccreGrfy / { state Manager«TTJ

)
P»->c^\V4. csv. /—
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I
'

Delhi in ^ ft ^ 1^7 /7071 of Hon'ble NGT,

cCiHS P\lT. L-TD
^

PLoTM) . ^ _ 5gCtt/i- lb NlO - ^fe- r^aSt 3.0|^J <s? ^<w . C-w,

Porforma for Jotnt Inspoction of RWH system- in Dwarkn, New

1. Name and address of unit P.^vTA/ J Cs y -̂N t>Hf\

2. Area detail :
i. Roof top area tyws
ii. Paved/road/green area (optional):

iTSoo
©

lii. Total Plot area:

( The status given below is as on inspection date)
3. Date of inspection: 2. \ .0°) . ©c.2- \

RemarksStatus of RWH system,if exist

No. S Size of j Whether
Functional

Yes/No

S.No Govt ./Pvt RWH
system

exist or
not

Adequate
Yes/No

Site of pitSociety Nos.
of pit recharge well

—j

<P ĥ iev- ajj;2- Vi© — 3n cU-̂
*-*-lJr*

'i FS îes1. Ves olCAPS

-Co ciliaA

^ ^iCHA
Qr> £i_p~W

_
A*

J
,. Sn>' <W-

(

/VoUx. ,r-iC-lyC!
P̂ » .

I
1

A

$k©/
©

(id

Signatu>\<>\President^Cn/ner aI

Secretar

mfnxn-tf v-rInspection team Inspection team

Member 2, DPCC
Inspection team

Member 3. CPCB V. 1Member 1,DJB VW r c

jM " 3^"

39 
495



r'S

i

Porforma for joint Inspection o( I1WH systcm- in Dwnrkn, New Delhi, in O.A. No. 147/2021 of Hon hie NGT.

8^- C q H S P V T UTD, At? -Td-1 . Name and address of unit

2 Area detail :
i Roof top area /(f 33.33 -fj*^
ii. Pavcd/road/grecn area (optional) :

lii. Total Plot area: SScffc

3. D3te of inspection: .2.1, ^ \ (The status given below is as on inspection date)

Govt./PvtS.No Status of RWH system, if exist
No. & size of
recharge well

RemarksRWH
Society system

exist or
not

Size of pitNos.
of pit

Whether
Functional

Yes/No

Adequate ;
Yes/No

&)

\ip c*y*j*&J
I cQu*-Krf X» nj>1- ‘U*”'

(P& /<Le-c^v*\^e u>'c^’

1 -ic W
Q£)(UjCcp$cY^-̂

j -JU VC
I t r V r i s .

1. “•ns Vi ^ t?x0l_ Cl -• 5" <U^
/>sL

A4LU~

HIRS

i

>̂.U\\Ct\' l Cl\<i ifJt { ~L

Inspection team
Member 1, DJB

Inspection team

Member 2, DPCC
Inspection team

Member 3, CPCO

J
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Performs for Joint Inspection of KWH systcim- in Dwnrkn, New Delhi, in O.A. No. 147/ 2021 of Hon bio NGT.

C Q M S LTT) pLerW • £ , eZCTD^-JC, A/£) ~? r̂1 N3me and address of unit
i

2. Area detail :
i. Roof top area : )tJ3 rii. Paved/road/green area (optional):

lii. Tot3l Plot area: SVeri5 .^VV»

(The status given below is as on inspection date)3. D3te of inspection:

S No Govt /Pvt RemarksStatus of RWM system, if e» ist

No. & size of
recharge well

RWM
system

exist or
not

Society Size of pit Whether Adequate
Yes/No

Nos.
of pit functional

Yes /No
-44(T) r -v'J-A1. >v*-t ^CARS o iMrs. Yrr YCi

) ro Alph
<3^ "£*
i .
(S}) /^u.A^v^< Wx*. us<Ji£ 1

I «tx.t,n Ycl <{*̂
I 4</ -̂tcvaof i

l»s-u 'A
'
• K^JuuMMW*1 <d- A7 ^^
i .cr j«±r ^
| CrttvZo .

o-j-ru - v'*^
30 r* } cUfify

U

;

1 /
yn^ -v1 ®x’.

h 1 *3 >r39 eC
OT-^C

xnrhex+f era'Inspection team

Member 3, CPCD
Signaturei

Secret^
'residentjInspection team

Member 2, DPCC
Inspection team

Member 1,UJB
4 7 jt

\V
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A

Performs for Joint Inspection of RWH system- in Dwarka. New Delhi, in O.A. No. 147/2021 of H o n' tle .'.' ST.
>1. Name and address of unit /H’/V^yr^eWTi. *CGHS L-TX; PwrriJc.S f*-C75A- J 4

/ .)
CvrrA<.-V /V0-TT2. Area detail :

i. Roof top area ^>*1.
ii. Paved/ road/green area (optional):
lii. Total Plot area: 11 £ crCM

3. Date of inspection: XKoc) . 7_oZ \ (The status given below is as cn ;".oer.s':»:*
Govt /PvtS.No RWH

system
exist or

not

Status of RWH system, if exist
No. & sire of Whether 1 Adequate
recharge well Functional S Tes/No

R-:—.v'«u
Society Sire of pitNos.

of pit

- Yes/No

ci- ?n ^ '•*r:1.
/VLS^ ^ 6S”Cct K5 "ifS o L

lc

p».rt̂ 4
C^lyU."-cV-— --

.1 - w-;r—•

' o'J—

L

J>T~nz. Inspection teamInspection team

Member 2, DPCC
Inspection team

Member 1,DJB Member 3, CPCB
(ftJB
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/

1,17/7071 of Hon'ble NGT.
Perform:) (or Joint Inspection n( HWH system- in Dwurkn, New Delhi, in O.A. No.

Nairn and address of unit CiANlDH) /VASHRftOO <̂ G,HS iJU> ft OT Mo. <T .SSTCTCX - fo VutfiOfA- Pf3> - 7S"

( PANCHSEF0 ' ’
V

1

32 . AriMdct.nl
i Itool top area : lS -f l]
ii. Pnved/rOcid/r.reen area (optional):
lil. Total Plot area: S'5'ao Zj"~-

3. Date of inspection; J2_ ). o ^ . Xc a_ (The status given below is ns on inspection date)

RemarksS.No Govt ./Pvt
Society

Status of RWH system, if exist
No. & size of
recharge well

RWH
system

exist or
Size of pitNos.

of pit
Whether Adequate ,

Functional Ycs/No j
Yes/Nonot

%O Aw
to 6*. cu+cL

-f-o mjA.dLa.'o, .
C0 Pl'SJtA. ft) L-e,

Ad IK.r nocn̂ s •

( 1-«^A0

Ac ooh
S^«Ai>u- A<J

1. C << HS O/KCI VC.,1MAs o|- c dUA
"75" djLzy

Vs ox VF3
A'

a-rxV'JX.
Inspection team

Memberl, UJU
Inspection team
Member 2. DPCC

^ fnxeX'AfInspection team

Member 3. CPCU
Signature of President/Gcneral

SV^Klfry / fstati,M.tn.if.or

‘VnssS'A'i'??
ViCcInr |C ^eiTjNC^ I-<A pA.0
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Delhi, in n.A. No. 147 /7021 of Hon'ble NG.T.Pcrforma for Joint Inspection of RWH system- in Dwarkn, Now

1. Name and address of unit SH\V SHAKTl C&HS UTt>, fUtT NO , lo |o MD-'fS
/ / ' /

32^ er- v-\£u^|2. Area detail :
t. Roof top area ) S&0
ii. Paved/road/green area (optional) :

lii. Total Plot area S&GO

(The status given below is os on inspection date)3. Date of inspection: 2_ \ . o^. 2.ol-' o
Status of RWH system, if exist

* NO . & SIM' of
recharge well

RemarksGovt./Pvt RWH
system

exist or

S.No
Society Size of pit Whether

Functional
Yes/No

Adequate
Yes/No

Nos.
of pit

not

0 OAO* V-ws-
Lo A-Ay\i-ccJu.4
<£\\XA*XC* -fo

QP c< ^ P ^
MfkuJ op p*~\

*S}< o-olLL

n&L/r^ -
( V Wusx uMil.1*

ie .

l. "̂ HS o'*
_

»0x1

CP \ S « <*«{>
(2? Jt>uo <>Mf>ZX l- W XI' S11

- So.y>^
02 ^r-r

-ix, k«-

r>Ĉ rv-A .

|t£A.

? •S .n xJvlaKi jb'- Yr*
wd?tn-rInspection team

Member 1,DJB
Inspection team
Member 2, DPCC

Inspection team
Member 3,CPCO

Ŝ xprof ) Signature of President/General

C/Hp<L̂ u^h) Secretary /Estate Manager
"jp- Ifivi* Un'-^~

'•rv'bI 11 ,M'lin
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r*>\

nolhi. in O.A. No. 147/2021 of Hon'ble NGL

NO- ~> S
Performn for Joint Inspection of RWH system- in Dwarka, Now

1. Name and address of unit Ch/T/? r̂kct7 PJ- O7 A <J " 2
i

9
-

2. Area detail :
i. Roof top area : 1-cnrt Sj* t*-
ii. Paved/road/green area (optional):
lii.Total Plot area: ©T4 • I**' I°‘ * >. IV .

(The status given below is as on inspection date)3. Date of inspection: Lf , o°l. Q. O'l I

IiGovt./Pvt RemarksStatus of RWH system,if existS.No RWH
system
exist or

Society Size of pitNos.
of pit

No. & size of
recharge well

Whether
Functional

Ycs /No

Adequate
Yes/No

.

not

\es © /CQHS (; } rt- C.cc. ,*Q (Lc

*** Wc/eW./cJ.crf
(PNe-h,

/ " ^ -‘ h^u A
,,-rrj

ETT^ «>*»«•./vuC

1. ^ •JT <X

3 . 5 J j

/v<sv
'^/cn̂ rV/U

01 — / 5~0 »vt <{< *3 .o

«'< ?* A?'Z. «•

22C
f

\J/ fiP
Signature of Prcsidcnt/General
Secretary /Estate Manager

I '
m Inspection team

Member 4, CPCB
Inspection team
Member S,
(Mahcsh Chandra

Saxena)

SMember 1,DTQC, Member2,DJB Member 3, DPCC
c

Hvx L-O-LMAA^

*?OI1CXS' MS'.C3
m? \y

1. I
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NGT.
in Dwnrka. Now Delhi, in O.A. No. 147/2021of HorLbje.

Performa for Joint Insooction of RWH system-

1. Name and address of unit THT BE'IH) £TF\Tp N.£,f\ CO»HS L f T> .

2. Area detail :
i. Roof top area : -2. R3>

ii. Paved/road/creen area (optional):

Hi.Total Wot area: Y £~2 g s
0T 1̂ cUwp (,(,' } j H .of I'/l

r~
(Thestatus given below is as on inspection date)3. Date of inspection: -i- Vv C/°! . XG'*- I

Status of RWH system, if cxrst RemarksGovt./Pvt RWH
system
exist or

S.No
Society Adequate

Yes/No
No. & si*e of
recharge well

Whether
functional

Yes/No

Site of pitNos.
of pit

not

( 5 ftvAHui
cV civsK-vW*!

UXL£A|Ucl V fa
)>|*««4

C[) t"IC.4cX rv-v«*CAJTS s

j-feWcc iC. flwVl /*-f
(1̂ , ^cK«—.«rjc V} <.CL ' C

1. O ) 'icsNohJ

/'"O.tnCTJrH.

S'* C '•V' ^
eCtpD\'

o 1 - t.''
*}o • o'’ d_CC|->

'7

/2
JLIOVVIV X qg; ou / D * f 9 I ¥ ( ?J ? f )

Signature' o( Prciidont /GcnorWS^^-/^’Secretary /Estate Manager

k Q

5̂ -Inspection team
Member 1, DTQC, Member 2,DJB

Inspection team Inspection team
Member 3,DPCC

Inspection team
Member 4, CPCB

Inspection team
Member 4,

(Mahesh Chandra
Saxcna)

tILjWU |GULMAR,

?o( oxcurx3
o

1
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/?

Performa for Joint Inspection of RWH system- in Dwarka, New Delhi, in O.A. No. 14772021_g_f Hon bje NGT.

PLCTNO,II- secTi*— IA DwXk.A NJD -H
(jne DH't'N pC'fHoi-'Al^ C. AM5 LTb)

~TT lpc CI ^SG .c^^v.

1. Name and address of unit

2. Area detail :
i. Roof top area : loJ’ S'. /S}

ii. Paved/road/green area (optional):

ID. Total Plot area:

<s?C »lVN

N/Set £>

3. Date of inspection: V . c= 9, s? t? c27 (The status given below is as cn inspection date)

H.
Status of RWH system, if exist Remarks

Govt./Pvt RWH
system

exist or

S.No
Society No. & sue of

recharge well
Whether

Functional
Yes/No

Size of pit Adequate
Yes/No

Nos.
of pit

not

C 4-t,f
! U< .

(.5;Ft^v,
^P

Wx £

1. 3.So y » ->© * i.SO NCN
ft -VCTK^L

yf-x 0|cans
Olf

L* u.>cCC. PD

Caccxr' .

‘-rox r\r-

, *>r
Signature of President /Gcreral

Secretary /Estate Manager

1 s: ];,Yr ‘

VV> ^ /»

°TQC
rtfrHa-Vinspection team

Member 1, DJB

Inspection team

Member 2, DPCC

Inspection team

Member 3. CPCB

iftvX ICULMAA
So lo % X MX ^i
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/

Prrformn for Joint Insnrction of RWH svstcm- in Dwarka, rlow Delhi. in Q.A. No. K 7/ 7021 of Mon'bie . NGL

1 Name .md adercst of uni! *7 •|T u r r } .. i • . C >: ' : /‘ - ' *
’ ‘ < *•• a M

2 . k t C 9 tJet.t !

i. Root top area
> i . Pav «* d / roac / creon ;no (optional )

i n. Tota l P .c: a ^ oa :

W“*'

: n r r

: / , C*3 Date a* inspection: ( The '/.at -', c ver t* C •*( h at cn *- sp.- -/v:on Cat *?)
t

M —l
Govt /Pvt
Society j

Stat -S cf RV.‘- •.y^ten* * emit

rS . No F. VVH
Whether A4tWit«
function* ir«/No

tf ’./No

system *.c & rc cf
wel

Sue o * ftNos.
of pit

i

e »iSt cr
not

f1. CC. w < y - "• $ - I ' r- - ^ >'J't ^ 4T -. «i» *>< - .1 . . .
» * . *••

* - « 1 f f *
<;. i c v •-* c . we *r i

« ' - y
• • t . •y : » \ * • - J — f . • •

• • / / . '»
'

d-4 •>.
•< c-.: -
- t /.

i V » / *
' *^7‘* « ...- 1 ...<

“ •- v -

«

/*y.
•.. tr - i’. 4 7I J H / •

Q *r «r -,r
4—a.A^CVix -̂. *• i ~ * i » • "

V.
i i

OT-^C

Signature o'Prr^s;5ent/Gerer.ji
jo'/Ptary /Fs'av V •- , >;' -Inspection te3m

Member 1, DiB

Inspection team

Member 3. CTC3
Inspection team

Member 2.DPCC -)*WTS A> • r r
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rPerforms (or Joint Inspection of RWH system- in Dwarkn. Now Delhi , in O.A. No. 147/2021 of Hon'ble NGT.
1. Name and address of unit : Sft- MT Suwher*. £> Ais j, c <-SH _r PLCTU,. 2 i , leemri -n. jinMiXA
2. Area detail :

i. Roof top area : 2.e- ero S-*
ii. Paved/ road/green area (optional):
lit.Total Plot area: £ e» & o

3. Date of inspection: 2-4 . o4 . Ion (The status given below is as an inspection date)
o

Govt./Pvt
Society

S.No RWH
system
exist or

Status of RWH system, if exist Remarks
Whether

Functional
Yes/No

Size of pitNos.
of pit

No. E. size of
recharge well

Adequate
Yes/No

I

not

D hW*6 ew e, +0
V* ci,'

v\ ^**- 1̂ K U

'̂1 U/- r -i* +.u

t c-? \ie-btM
'
,r“V -f-z)7, fCsm'
}' Iz# 8 SAA

1. ne.s s> X Yesxx - c

IOKI T SU -3
Ye-r

4 .̂
S Cc v»>\

rz\ ^
*- th t/

: « f
UiL

& T - 4 I

•c&ljc '' * ! \\
(

klc-tz-l
P&ej .

{sunder 09«J.CGM ? -

•: -.vD llW , d

Y' >

1
San

Y

0.
S' SIT23.̂

Signature of President/Genera!Inspection team

Member 3,CPCS
Inspection team

Member 2, DPCC
Inspection team

Member 1, DJB
Secretary /Estate r/latiacer

r) /J
CsOre-W^3'15':

i
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f ~\

Pcrforma for Joint Inspection of_RWH system- in Dwarka, New Delhi, in O.A. No. 147/2021 of Hon'ble NGT.

Hb'HZtfj's
^

PLor /'̂ C - i1. Name and address of unit

2 . Area detail

' Roof top area
ii Paved/road/green area (optional)

lii. Total Plot area:
S>

(The status given below is as on inspection date)0°\ . 2_-=> X \3. Date of inspection

RemarksS.No Govt./Pyt
Society

Status of RWH system, if exist
No. 8. sue of
recharge well

RWH
system
exist or

Size of pit Whether Adequate
Functional Yes/No

Yes/No

Nos.
of pit

I -
not

CP tvu, t'0.— »<>V

it
O P^ y ttTi t-p

(V) P-'fLkt 4 £<M-I
LrC. /^-bQeUM.4

Lc A+=t.Z*s-t.Qcfx-jJ. •

0\1. Vrc Cl - 6" eic* HCT-J
fUfiJCTcnrtViL̂

CQVtt.
°)0 ’ e Cizi^

\

Q f 4 - /1
{?a ,^LN^A

>8
Signature cf President/Gen*>fa!

Secretary /Estate Manager
wfineirtJ>T«C inspection team

Member 3, CPCB
Inspection team
Member 2, DPCC

Inspection team

Member 1,DJBAJS
R./U/J kuwd-k
goto;*CM^3J
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Pt ômTaJc^JojntjnsgeujonjMjjWHjystcm- in pwarkj, Ncw De|hli in Q A No 147/2021 of Hon'ble NGT.

1. Name and address of unit : tift FY)

a
CGHs f-TT), sg-cTb^ s /g /4 £>tr*s-e,Kflf i

2. Area detail ri. Roof top area : / 6) /6
ii Paved/road/green area (optional):
lii. Total Plot area:

A^4^ f4̂ X^cjK^

IA>O4.W &efroUs>C&t

3. Dale of inspection: i3 . . Xo 3-| (The status given below is as on inspection date)

S No Dovt./Pvt
Society

RWH
system
exist or

Status of RWH system, if exist
No. & sire of
recharge* well

Remarks
~7Nos.

| of pit
Size of pit Whether Adequate

Functional Yes/No
Yes/Nonot

rjto tmfi1 dup~̂ .
(& rvv^s ^J ^CL^ -̂Ccd <*o

Pz-v̂ TJe <Z*rty •xccc/n tu.
CfM^yJ Ot4JL^^ £jrv"h ?.Jr .

Q*J Tcpka-**-'
- cdf U: ^

*Wph.

?ru.*-tc< IK^L-m, AJLLU1. <T0*H3 z so * x A < y o
S.cUK

V£i

ntzrr^ e*̂
HĴ

.^rV

X/iSignature of ^residYMt^General V , A
Secretary /F starj;VXinag ^^ j* jj

Q ( 5»; K^V '̂A
*
' '

/1j'VlA&C- V-

.
\ '\

Inspection team

Member 2,DPCC

J;

” ) AneJH
S»*xtrrrAiT^c Inspection team

Member 3, CPCB
Inspection team

Member 1, DJDDJB

/
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Performs for Joint Inspection of RWH system- in Dwark.i. New Delhi, in O.A. No. 147 / 2021 of Hon bio NGT.

1. Name and address of unit CXkWZ UTD pUT fJo. 18 SETCTb/UlS-A ^ —/ I J

d-Waxa^c GL'll

o

c -vwu'l •2. Area detail :
i. Roof top area : \ \b*^'b^ii. Paved/road/green area (optional),

lii. Total Plot area: ZSVTO.3 -̂
( The status given below is as on inspection date)3. Date of inspection: 28.

I RemarksStatus of RWH system, if exist
No. & size of
recharge well

S.No ; Govt./Pvt
1 Society

RWH
system
exist or

Whether Adequate
Functional Yes/No

Yes/No

Size of pitNos.

of pit
not

; I
NDS; Nsf

^
<D faviA. t\Ku\ ?vuu, -^^=

FuNc7|0fJ^
be. â ~cL 4t\M.vk-d

'A rnpl
0Rtvh P.t flu# wto &h-f**k*

(fbuuC
(^> P*̂ y**A*^Lg_vj*ScC

i- , COHi yes r*£Q }*f\JLj 0 l - L/
1

t£ jjl.
CS*-K. *H

Co«Ur^ RyAf

1 °l

Fit .

1~tJSL h, 4e
Ad rvJLuX'J* ck<> c>vrv̂ <^ti >t"tr ipt. -V'.ctC-A.rf * d -rrU4>***QjJ pi&t*.t,<« Kiplaud .

csV 'tA4\ gVp^15.^ t,V Û̂ -

«M1
/&£ * C*V

Inspection teatfî
Member 1. DJB

'»T<a,c A4?romeiHInspection team Inspection team Signature of Prevident/GeneralOJ8 VMember 2, DPCC Member 3, CPCB Secretary /Estate Manager
v/

f fii /lf1/mi
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147 /2021 of Hon'ble NGT. *Performa for Joint Inspection of RWH system- in Dwarka. New Delhi, in O.A. No^
1. Nome ond address of unit W.RISHAJTi ftJTSlbOJC'y VlJAV CC.H 5 LTD, PtCT Al° • 1 ^
2. Area detail :

i. Roof top area )£(r0
ii. Paved/road/green area (optional):
lii. Total Plot area : tfSfrQ-

inspection date)( The status given below is3 Date of inspection: 2 8 * as on

RemarksStatus of RWH system, if exist
No. & size of
recharge well

GOYL/Pvt
Society

RWH
system
exist or 0f pit

not

S.No
Whether Adequate

Functional I Yes/No
Yes/No

Size of pitNos .
i

<w-» ^^YG5'IZS1. C' O ~jC. . o ^1'SoC-SHS 6 J

IJU snpl A**** '
cy PioW- $]

0<rtA'6 ,

i

I

%ste
*>*

Signature of President/General
Secretary /Esĵ ie-fflanager

RA°
Inspection team

Member 3, CPCB
Inspection team

Member 2. DPCC
OTQc Inspection team

Member 1, DJBJ)JB

2fZ
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rki?m^LHl JAL B0ARD: GGVT. OF NCT DELHI
Oh FICE OF THE EXECUTIVE ENGINEER (RWH)-I

A-BUILDING, JHANDEWALAN, NEW DELHI

Dated: 06.10.2021

Sub:- Minutes of the meeting for Rain Water Harvesting and bore wells of all CGHS
Societies in Dwarka as per NGT Court orders. CHtfd <rfe -|0 > 3- O

Ref:- Hon'ble NGT Court Order dated 07.07.2020 passed in Original Application No. 147/2021
Mahesh Chandra Saxena Versus The Chief Secretary, Govt, of NCT of Delhi & Ors.

Following were present:-

3
No.DJB/EE(RWII)-I/2021/ { S'S|

^ Orr) £>J l o j 'y j
1. Sh. Ashutosh Kaushik, DTQC, DJB
2. Sh. Harish Chander, ACE(RWH),DJB

\^XSh. Vimal V. Belani, EE(R\VH)-I
4. Ms. Suniti Parashar, Scientist “C” WQM-I Division, CPCBj
5. Sh. N.K. Joshi, Environmental Engineer, DPCC
6. SH. vrRakesh Kumar Sharma, AE-I, DJB^

Following points were deliberated:

• It was apprised that regarding technical efficacy of RWH Systems, the designs of the
have been adopted either from CGWB or DJB which are satisfactory in technicalsame

efficacy. The chances of the contamination are due to mixing of the rain water with the
waste water from different sources other than that of roof top rain water.

• Regarding contamination of ground water, it was apprised to the committee on testing of
the 38 Nos. water samples. It has been found that very partial contamination from the 27
parameters tested, samples have exceeded the permissible limit in only 03parameters.

• It was further apprised that to avoid contamination of the ground water, only rain water

from roof top area be diverted to the rain water harvesting systems. The water from other

sources entering to RWH System should be disconnected with immediate effect.

EE( RWH/GWC)-I

All Concerned

Copy to:- ,
1 Member (WS)/CNO : for kind information please.

-do-2. CE( WB/Conservation)
3 ACE(RWH)
4. Ms. Sakshi Popli, DJB Legal Counsel, 614, Patiala House, New Delhi-110002.
5. AE-I(RWH)

-do-

sJi^O/c

p). DELHI JAL BOARD
/ £- VARUNALAYABHAWAN

JHANDEWALAN , N . D- &

jesjScanned with CamScanner
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DELHI JAL BOARD: GOVT. OF NCT DELHI
OFFICE OF THE CHIEF ENGINEER (GW)

VARUNALAYA PH-I, KAROL BAGH, NEW DELHI

Dated: \ ~) ) ) ) )z~ )No.DJB/CE (GW)/2021/ 1 "1 ° 2- .

To,
Sh. N.K. Joshi, Environmental Engineer,
DPCC, 4th, 5th Floor, ISBT,
GT Karnal Road, Kashmere Gate,
New Delhi-110006

Subject:- Original Application No. 147/2021 in the matter of Sh. Mahesh
Chandra Saxena V/s The Chief Secretary, Govt, of National Capital
Territory of Delhi and Ors.

Dear Sir,

As you are aware that the inspections were carried out in Societies of
Dwarka in the above said matter. During the Joint Inspections of DJB, DPCC,
CPCB teams it was observed that the waste water from balconies of the houses,
washing areas and waste water from the paved areas was being sent in the Rain
water Harvesting pits.

Since the matter is in regard to rectification of water pollution as per water
and air act you are requested to direct the societies of Dwarka to take all necessary
remedial actions in the time bound manner with regard to rectification of water
pollution.

This may please be taken up on TOP PRIORITY.

EE(RWH)-I
Copy to:-

for kind information please,

-do-
-do-

1. Member (WS)
2. CE(GW)
3. ACE(C-8)

AE-I : to pursue
5. O/c

OiiLHl JAL BOARD
VARUNALAYA BHAWAN
JHANDSvVALAN. N.D.-5
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>
DELHI ,IAL HOARD: GOVT. OF NCT DELHI
OFFICE OF THE CHIEF ENGINEER (GW)

VARUNALAYA PH- I, KAROL BAGII , NEW DELHI

Dated: / ") J ] ) J 2~ )No.DJB/CE (GW)/2021/ |£9 £ +* H 0 %

To,

Sh. N.K. Joshi, Environmental Engineer,
DPCC, 4’h, 5'h Floor, 1SBT,
GT Karnal Road, Kashmere Gate,
New Delhi-110006

Subject:- Original Application No. 147/2021 in the matter of Sh. Mahcsh
Chandra Saxcna V/s The Chief Secretary, Govt, of National Capital
Territory of Delhi and Ors.

Dear Sir,

As you are aware that the inspections were carried out in Societies of
Dwarka in the above said matter. During the Joint Inspections of DJB, DPCC,
CPCB teams it was observed that the waste water from balconies of the houses,
washing areas and waste water from the paved areas was being sent in the Rain
water Harvesting pits.

Since the matter is in regard to rectification of water pollution as per water
and air act you are requested to direct the societies of Dwarka to take all necessary
remedial actions in the time bound manner with regard to rectification of water
pollution.

This may please be taken up on TOP PRIORITY.

EE(R\VH)-1Copy to:-
for kind information please,

-do--do-
1 . Member ( WS)
2. CE(GW)
3. ACE(C-8)
4. AE-I : to pursue
5/O/c

ssafe
jesl Scanned with CamScanner
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I .» / vu i.uv i . u i • NCT OF D E L H IOFFICE OKTIIIJ EE(RWH)-|
ROOM NO. 208, VARUNALAYA HIASE-I

»/ I

(\N N E X U R E-&rr.
k'AI) f > i i » tm « n

m i ln I'uu.ii i i<» < « > 'N I u< »i. f DMMI i 1 i i .

O I .V A U r.M K N T o r K N U K O N M I' N I . «;( ,v 1 • N ( 1 * > ** D K I . I I I )

j |"’ & 5"’ n.O O K, I S M I l l l ' I I .D I M i. K A S H M K K K ( # A T K, D F. I .I I I - f t

vlsll its at : Jill|\:A\l|KC.»Mh|a«*vi-,i‘c;*'l _ ,
I kited './.Jot, ) ^, . > t

i

i
t iioN».ni'tv uviin i i - Mft>

r Kir? cf CE (Ground Wrtet) /I'o.

Isr •• ro. /t he C hief Executive Officer,
Delhi Jal Hoard, liNClD,
Vanmalayu. Phasc-ll. Jltandcwalan. Karol Mach.
New Delhi-]10005

r ) .6r.iju* . H>, * iz- 2*t

Subject: Compliance of order of Ilim’hlc M »T order dated I5.lb.2024 Is.A. Nn. 04/2023 in
OA No. 147/2021 tilled as “Mulu-slt Chandra Saxuva N s. C liief Secretary. f.’oil. of NCT of
Delhi A On." *—

Please find encloscd/attachcd herewith the order of llon'ble NO I dated 15.5.2024 in EA

A No. 0-1/2023. Vide the said order, llon’ble NOT lias directed DPCC to convey the findings of

^ sample analysis with full particulars to the I)J13 within a period of one week and the DJM will

duly examine the- issue of delects in the design of KWH and if the design is found to be defective
then take appropriate corrective measures within a period of four weeks front the date of receipt
of c.immunicalion from the DPCC.

'.O
* v

In view of the above, please find the details of 176 residential societies o|Dwaraka.
Delhi WTI RWIISs, samples collected hv the DPCC and findings indicating presence of
Amtnonical Nitrogen, TDS, Fecal Colifoims, It implies that sewerage network in societies ore
inappropriately giving rise to the discharge of sewage/ waste water into the KWH systems and
design/’ service plans are defective.. This is for necessary action by DIM as per tire order of
llon'ble NGT.

/,
t C<d

hvciurge.CMC II
Ur.U.M.jt.HcdJv ..'inlet SsiirrtufoulFc.-itf.T’.VI’ 1 V.'IKUoa Cvniivl Cfs/.iOj

tthi..o.bVI.vr.ISSTSSIU.S-t: iMM.ue.v.t

Enel: As above

C o P f T o - Cut-Ill

w' v$0
• J M*-
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5/ nEMI I POLLUTION CONTROL COMMITTKE Ol fy [jp£(Cnmnmrnl nf N.C.T.of Dtllil) lilt\ <ili Fluor,I.SHT Uulkllng ' 7/^Ka\liinrrc (Julr,Delhi 110006 '̂ Uf'(VMt ill nl lillpt /̂ww\r,dprf>Kiiini .̂iilc-lo)

« 11 » «:r;

I’Jtr,»v»-4 *!
1«*aar

Result No- DPCC/W/D(Misc)/2024/ / Dated:

ANALYSIS REPORT

Sampling LocationS.
Ammonical
Nitrogen

Fcacef
Conform

Shall not be
detectable in
any 100 ml
. sample

2xlC?

Date of
Sampling

Latitude
Longitude TDSNo.

Prescribed Standards(as per IS 10500:2012)
500 0.5 (mg/I)(mg/I)

, j Guru Apaitment, Piet No. 2,~*

_Sec-6, Ov/arko. New DelhiThe Young Anerio Co-
operative Group Housing
Society Ltd., Plot No. 2,

’

Sec-7, Dwarka
R.D. Apartment, Plot No.
20, Scc-G, Dwarka
Anusandhan Apartment, Plot
No. 22. Sec-6. Dwarka
Badhwar Apartment, Plot
No. 3. Scc-6, Dwarka
Anarrik3 Apartment, Plot
No. 25B, Sec- 4, Dwarka
Ar.ant Apartment, Plot No.
25A, Sec-4 , Dwarka
Bank Apartment, The Bank
Nivvas CGHS Ltd., Plot No.
22, Sec-4 , Owarka
Ratnaker Apartment (The
Ratnakar CGHS Ltd. ) Plot
No. 21. Sec-4,'Dwarka
Sanghamitra Apartment,
Plot No. 20. Sec-4. Dwarka

20.5930
77.0593

28.5939
77.0734

1
0.3028C

3.072.
9x10'203

09.04.2024
28.5935
77,0630

3.
6x10' 0.22262

28.5933_77.0649_
28.5933
77.0001
28.5993
77.0482
20.5986
77.0476

4 .
17xl03586 5.66

5.
Pit was found dry

6
4xl02266 0.55

. I7
14xl03492 :1.15

28.6006
77.0458

8 228 9xl02 NT

28.6011
77.0453

9 222 12x10* NT10.04 .2024
28.6014
77.044410 Pit was locked

Aishvarayam ECIL CGHS
Ltd., Plot No. 17, Sec-4,
Owarka

28.6037
77.045411

Pit was found dryDakshinayan Delhi EEPDP
CGHS Ltd. Plot No. 19, Sec-
4, Owarka
Pushpanjall Apartment, Plot
No. 10, Sec-4. Dwarka
ins Apartment CGHS Ltd.,
plot No. 8, Sec- 4, Dwarka _

JspatJka Apartment, Plot No.
29, Sec-4, Dwarka
Antriksh Apartment (DDA
Housing CGHS Ltd.) Plot No.
.26, Scc- 4, Dwarka
Patel CGHS Ltd., Umlya
Saoan, Plot No, 4, Scc*4,

_Dwarka
Din Aparlmcnt, Plot No, 7,
.Scc-4. Dwarka

28.6023
77.044012

28.0045
77.0524
28.0044
77.0531

13 225 900 NT
14 702 . 26xl04. 1.0428.6012

77,048615
244 8x10J12.04 .2024 0.06

20.6014
77.04G9

;
:16

278 4xlOJ NT
20.6011
77.0534
20.6021 "

22*0512,,

17
2x10*128 1.39

10
Pit was found dry
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AmmonicnT̂
NitrogenLatitude I Onto of

_Loiigliujle _Snmulln9
Frj.ir.nl

Coliform
Shall not be
dctcctablo In
any 100 ml

sample

1 Sampling Location TOSS..0.
500 0.5 (mg/l )Prescribeil Stamlnrds

(as per IS 10500:2012)
( mg/I)

20.6037
77.0539,.
28.6050
77.0504
20.6050
77.0502.
28.6050
77.0504

13xl04 NT’"south Delhi Apartment, Plot
_L_, No. 8, Sec- 4. Owarka
,n Sanchor Vihar CGHS, Plot

No. 15, Sec-4, Dwarka
Om Satyam Apartment , Plot
No. 13, Sec- 4, Dwarka
Sarve Satyam Apartment,
Plot No. 12, Scc-1, Dwarka
Sri Agarsoin Apartment
CGHS Ltd., Plot No. 10, Scc-
7, Dwarka
Evergreen CGHS, Plot No. 9,
Sec-7, Dwarka
Insurance Employees CGHS
Ltd., Plot No. 14, Sec-7,
Dwarka

502

21x 10* NT41312.04.7074

14x10' 0.2024921

17x 10' NT7.1022

28.5876
77.067123

28.5694
'

77.069224
Pit eras found dry

28.5796
77.0751< 25

The Residency, St. Ann's
26 CGHS Ltd. Plot No. 8A, Sec-

7, Dwarka
2? Saheta CGHS Ltd., Plot No.

30, Sec-4, Dwarka
Jai f4ata Kalyani Apartment,
Plot No. 31, Sec- 4, Dv/arka

-,o Sargodha Apartment, Plot
r-.'o 13, Sec-7, Dwarka
Happy Home Apartment,

! Plot No. 12A, Sec-7, Dwarka
Dwarka CGHS Ltd., Plot No.
21. Sec- 7,Dwarka
Harsukh CGHS Ltd., Plot No.
4, 5ec-7, Dwarka

,, Kamal Vihar CGHS Ltd., Plot
No. 5, Sec-7, Dv/arka
Satisar Apartment, CGHS

34 Ltd., Plot No. 6, Sec-7,
Dwarka

3g United Apartment, Plot No,
34 , Sec- 4, Dwarka

36 New Jyoti CGHS Ltd., Plot
No. 27, Scc-4, Dwarka

37 St. Columbs CGHS Ud,, Plot
No. 15, Sec-7, Dv/arka

3Q Khattar CGHS Ltd., Plot No.
- 8C. Sec-7, Dwarka
39 Krishna Apartment, Plot No.

13, Sec- 09, Dwarka _
40 Sagar Apartment, Plot

JJ.0.:J.^.Scc-09, Dwarka
41 Park Itoyal Apartment, Plot—-Jo-JOA Ŝceô _Dwprko
42 Guyatrl CGHS Ltd,,

.-2^cc-9,jDwarkn
43 Sun view Apartment, Clot

Mn
* Pw-0lhiL_

44 Mount Everest CGHSTHT

28.5904
77.0693
28.6027
77.0464 33x 10' 1.0333313.04.2024
28.6024
77.0490 21x10' 0.7325723 J
26.5812
77.0724 [
28.5828
77,0708

80x10'501 1.04
J

Pit was empty

28.5920
77.0708
28.5932
77.0720 Pit was found dry
28.5921
77.0709
28.5920
77.0708 152 500 0.77

28.6030
77.0467 137 S00 0.07
28.6004
77.0477 11x10*284 0.03
28.5793
77.0753
28.5900

' 77,Q;04_
28.5037
77JUG30
28.5030

. 77.0687
20.503'I
77̂ 06/4
20.5023

-J2iQ6()5
20.5023—ZZ^074
20.5810Liioorii)

Pit was found dry

26xlOJ310 0.S4

30x10’ 1.73566

Pit was found dry

Plot No
7xlOJ NT140

Pit was found dry
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"'V.
, ' Ŝ. 1 Sampling Locution

• *» , lo. I
Fonccl iAmmonicnl

Collform ] Nitrogen
Shnil not he

cJetcctnblo In.my J00 ml
snmplft

Diitu of
^
Sampling..

Lulltinfn
Longitude

TDS

Prescribed Standards
(as per IS 10500:2012)

500 0.5 (mg/ I)
(mg/l)

Mandaklnl CGHS LUL
(Mandaklnl Apartment ), Plot

..No. 3C, Sec-2, Dwnrka, Ph-I
Ashadccp CGHS Ltd.
(Ashadeep Apartment)
CGHS Ltd., Plot No. 3D, See*

2, Dwarka
Mahalaxml Apartment, Plot

. No. -1, Scc- 2, Dwarka
Ibe S.D. Youth CGHS Ltd.,

. 60, Scc -2, Dwarka
The Bhagwan Shree
Gomeshwar Ji (Anmol
Apartment ) CGHS Ltd., Plot

-L^°. 3A, Scc- 2, Dwarka, Ph-|
5Q | Pragya CGHS Ltd., Plot No.

! ID, Scc-2, Dwarka
H.M.M. Employee CGHS
Ltd., Plot No. OG, See-10,
Dwarka
Shri Radha CGHS Ltd., Plot

. 3, Sec-9, Dwarka
| Char.danwarl CGHS Ltd.,
t P'ot No. a, Sec-10, Dwarka
j AmPa CGHS Ltd. Plat No. 5,

3 ! See-10, Dwarka
: K.K. CGHS Bhrigu CGHS .
Lid., Plot No. 4, Scc-9,
Dwarka

28.5956
77.0705

•IS 11x10’ 0.02200

28.5050
77.070-146 llxlO1 2.13169

28.5072
77.070-1
28.5970
77.0697

47 90x10’ 1.30226

43 140x 10’ NT342

| 49 28.5078
77.0607

30x10’ 0.73'207

28.5968*"
77,0672

70x1O'* 1.03333

28.5817
77.060051 60x10’ 1.S3311

28.5789
77.071052
28.5856
77.0644

Pit was found dr/

23.5830
77.0623

14.04.2024

28.5790
77.0711 34 x 10’ 1.6155 250

Royal Residency CGHS Ltd,
Plot No. 5, Scc-9, Dwarka
Batukjl CGHS Ltd, Plot No.
50, Sec- 3, Dwarka
Gauri Ganesh Apartment
CGHS Ltd., Plot No. 8, Sec-
3, Dwarka
Welcome Group CGHS Ltd.,
Plot No. G, Sec-3, Dwarka _
The Vlshrantlka CGHS Ltd.
Plot No, 5A, See- 3, Dwarka

28.5812
77.0704

llxlO 519956 3.60

28.6045
77.04 QB

1lOxlO1379 0.91
57

28.6063
77.0409

50x 10’306 3.03
58

28.6049
77.0409

140x10’384 1.04
59

20.6044
77.0403

21x10’175 2.76
60

28.6038
77.0410National CGHS Ltd., Plot No.

4, Sec-3, Dwarka .
Prodhyoglkl CGMS Ltd. Plot
No. 11, Sec-3, Dwarka
The Navya Kalrall CGHS Ltd
Plot No. 10. Scc -3, Dwarka
Slddhartha KunJ CGHS Ltd.,
Plot No. 17, Scc-7, Dwarka

Pit was found dry
61

20.6046
77.0392 Pit was having mud

62
20.6052
77.0397

. 23X10’ NTr 34763
20.5794
77.0765

40x 10’ 2.4137364

20.5799
JHilQii.

20.0014
77.0502

Shri Ganlnnth CGHS Lid.,
Plot No. 1. SCC-3, Dwarka
JDI4 Apartment, Jnl Dilia
Maa CGHS Ltd., Plot No. 11,
Sec-5, Dwarka
Hind Apartment, Plot No.
12, Scc-5, Dwarka

15,04.2024
65

Pit was found dry

66

20.6010
77.0582

1.6117x10’67 142

87 
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nLatitude
Longitude

Ammonical
Nitrogen

Date of
Sampling

Fenccl
Coliform

Shall not be
detectable In
any 100 ml

sample

Sampling LocationS. . TDS~lo.
sooPrescribed Standards

(as per IS 10500:2012)
0.5 (mg/I)(my/I)

Vivokanand Apartment,
CGMS Ltd., Plot No. 2, Scc-
5, Dwarka
The Delhi Transporter (Joy
Apartment), CGIIS Ltd., Plot
No. 2, See-2 , Owarka
Kesarwoni CGMS Ltd. Plot
No. 4, Sec-5, Dwarka
Appu Enclave, Plot No. 10,
See-11, Dwarka
Rama Apartment, (Dr. RMLH
& NHE CGMS), Plot No. 2,
Sec-11, Dwarka
Roman Viliar CGMS Ltd.,

. Plot No. 5A, See- 11. Dwarka
Gokul Apni CGH5 Ltd.,Plot
No. 5B, Sec-11, Dwarka
Progr.tl Apartment, Plot No.
5C, Sec-11, Dwarka
The Shiam CGI1S Ltd., Plot
No. 5D, Sec-11, Dwarka
Shahjahanabad CGHS, Plot
No. 1, Sec-11, Dwarka
Shiv Shakti CGHS Ltd.~ Plot
No. ) 0, Sec- 3 0 Dwarka
Gcc-'ej CGHS Ltd., riot No.
14, Sec-10L Dwarka

so Divya CGHS Ltd., Plot No.I 21, Sec-10, Dwarka
fakhruddin Memorial CGHS
Ltd., Plot No. 18, Sec-10,
Dwarka

20.5901
77.0510 Pit was found dry68

20.5961
77.0696 280x10* 5.2064569

20.5994
77.0526
28.5942
77.0509
28.5944
77.0523

170x10* 1.57766/0

80x10* NT29 //1

'72
15.04.2024 Pit was found dr/

20.5941
77.0480
28.5953
77.0482
28.5933
77.0485

73

33xlOJ 3.5974 22G I

22x10* 1.9975 267

28.5933
77.0490
28.5937
77.0528
28.5876

40xl03 3.3376 326

14x 10* 1.0677 | 525

78 Pit was found dry77^632_
r
J

23.5584 :
2.*. t 0:79 i • 0.4531C77.0673

28.5861
77.0537 423 I 50x 10* 0.30

28.5885
77.055881 Pit was found dry

Ordance Factories Officers
CGHS Ltd., Plot No. 3, Sec-
13, Dwarka
Mahabhadrakali CGHS Ltd.,
Plot No. 6, Sec-13, Dwarka
Himachal Apartment, Plot
No. 21, Sec-5, Dwarka
Swarup Sadan CGHS Ltd.,
Plot No. 4, Sec-13, Dwarka
White Rose CGHS Ltd., Plot
No. 7, Scc-13, Dwarka
IDC Apartment, Plot No. 8C,
Sec-11, Dwarka
The Sri Ourga, CGHS Ltd.,
Plot No. 6A, Sec-11, Dwarka
Heritage Apartment, Plot
No. 10, Sec-11, Dwarka
M.K. Residency, Plot No. 3D,
Sec-11, Dwarka
Sri Mari Apartment, Plot No.
6, Sec- 12, Dwarka
Chitrakooi Dlwm, Plot No.
02, Sec-19, Dwarka
•Shrl Sanrnntl Cl IGS Ltd.,_Plot_ No. 1, Sec-190, Dwnrkn

28.6020
77.0402 30x 10*82 288 1.96

28.6019
77.0393 23x10*83 321 2.07
28.5986
77.0551
28.6020"
77,0402

• 28.6038
77.0387

Pit was found oiy84

12x10*85 258 1.64
16.04,202486 34x10*370 3.34

28.5870 ~

77.0-195 _
28.5929
77.0472
28.5880
77.0507
20 ,50b9
77.0405
28.5009

—ZLP11JL
28.5005
77.0523
28.5906
77.0son

87 70x10*525 2.52 .
88 Pit was found dry

09 llOxlO4 8.45688
90 60x10* 3.07417
91 Pit was found dry
92

70x10* 0.57427
10.04.202493

170x10* 0.68407

Rr^ljanHiln Mnitra

88 
544



“ / s.
Ammonic-il.Nitrogen

I Fecieel
ColiformD.itc of J D SLatitude |

LongitutJej_ SaiT*pJl59-• Sampling Locationj s;? ~lo. I Shall not bo
I detectable in 0.5 (mg/l)500

any 100 ml
sample

Prescribed Standards
(as per IS 10500:2012)

(mg/ l )
J.

Pit '.vis found dr/Kohinoor Residency, Plot
No. 13, See- 190, Dwarka

23.5 / 19
77.046194

130x 10* I .NTArvind Apartment , Plot No.
9, Sec- 1913, Dwarka

28.5738
77.04 53

35395

Bhegwati CGHS Ltd., Plot
No. 8. Sec-19(3. Dwarka
'
Words CGHS Ltd., Plot No.
7, Sec- 19B, Dwarka
The Snptaparnl CGHS ltd..
Plot No. 4. Scc-19B, Dwarka
Nishant Apartment, Plot No.
5, Sec- 190, Dwarka

28.5737
77.0474
20.5742
77.0413
23.5751

~

77.0415
20.5765
77.0425

96

Fit was fc-rd dr/97

98

240x10* j NT99 j 625
:

The Gulshan-E-Iqbal CGHS
Ltd.. Plot No. 3, See- 19(3,
Dwarka
Ashoka Apartment, Plot No.
8, Sec-12, Dwarka

28.5762
77.0414 90 x10-’100 NT437

28.5986
77.0467

101 50x10* 0.02362

The New Arohi CGHS Ltd.,
Piet No. 13, Sec-12, Dwarka
Abhiyan CGHS Ltd., Plot No.
15, Sec- 12, Dwarka
Shivam Apartment (Vikram
Magar), Plot No. 14, See-12,
Dwarka
Vimal CGHS, Plot No. 3,
See-12, Dwarka
Mohinder Apartment, The
Dhanphotowar CGHS Ltd.,
Plot No. 17, Sec-12,
Dwarka-II
Majestic Apartment (Chinar
CGHS Ltd. ), Plot No. 3;Sec-
18A, Dwarka

28.5941
77.0455

102 Pit .*.3s found dr/
28.5945
77,0455

103 60xl03254 3.01

28.5951
77.0461

104 17x10*184 2.33

23.5985 '

77.0401
105 402 23x 10* 7.25

i18.04.202428.5945
77.0364

106 12x10’ j302 1.99

28,5910
77.0334

107 i223 70x 10* . NT
!

The Seth Vlhar CGHS Ltd.,
Plot No. 4, Scc-18A, Dwarka

28.5872
77.0348

100 421 70x 10’ 0.S9
Bba-at Apartment, Plot No.
8, Sec- IGA, Dwarka

28.5800
77.0316

109 262 12x10* 0.S5
Janak Residency, Plot No.
12, SCC-18A, Dwarka
Upkarl Apartment, Plot No.
9, Sec-12, Dwarka
The Nav Sanjlvan CGHS
Ltd,, Plot.No. i, Sec- 12,
Dwarka
The Nov/ Rajput CGHS Ltd.,
Plot No. 23, Sec- 12, Dwarka

28.5882
77.0329

110 332 17x10’ NT
28.5979
77.0470

111
244 4x10* 0.70

28.5975
77.0394

112
299 7x10’ NT

113 20.5907
77.0382 19.04.2024

249 2x10’ 0.34
Classic Apartment, Qalrwo
Bhartl CGHS Ltd. Plot No.24, See* 12, Dwarka

114 20.5914
77.0388 372 14x10* 1.49
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i\re?U
/

hs- '
r iAmmonfca jLatitude Date of

Longitude ) SamplingSampling Location Fcacel
ColiformTDS

lo. I Nitrogen |

Shall not be
detectable
In any 100
ml sample

12x10’

500Prescribed Standards
(as per IS 10500:2012)

0.5 (mg/I)(mg/I)

The Anjuman CGIIS Ltd.,
Plot No. 20, See- 12, Dwarka
The Sunny Valley CGIIS
Ltd., Plot No. 27, See- 12,
DwarWo

28.5924
77.()362_
28.5935
77.0371

115 1.23307

17x 10' 1.761 16 274

Kanaka Durga CGHS Ltd., 28.5933
77.0382

220x10'Piet No. 26, Sec- 12, Dwarka
Entrepreneur (Chitrakoot

118 Apartment) CGIIS Ltd., Plot
i No. 9. Sec- 22, Dwarka

, 19 Janaki CGHS Ltd, Plot No. 7,
Sec-22, Ph-I Dwarka _
DGCS CGHS Ltd., Plot NoV 6,
See-22, Dwarka
New Millarcum Apartment

121 (Rao CGHS Ltd.) Plot No. 2,
Sec-23, Dwarka

. -,2 Dharain CGHS Ltd., Plot No.
18. Sec- 13A. Dwarka

1.05706

28.5622
77.0575

Pit was found dry' 28.5634
77.0593.
28.5638
77.0604120

28.5605
77.0544

26x10' 0.76352

19.04.202-120.5890
77.0344

170x10' 1.91506

123 Nf,5C Society, Plot No. 5,
1 Sec-2, Dwarka

. I Belur Heights, Plot No. 01,
i 5ec- 18A, Dwarka

, -,5 i Kanua Vihar, Plot No. 9,
"* j Sec-l8A, Dwarka

I Hare Krishna Valley, Plot
| No. 10, Sec- 18E, Dwarka

28.5982
77.0716
28.5910
77.0353

4 x 10' 0.01152

9x10' NT284

20.5373 27x10’ j 0.48417
77.0325
26.5870
77.0331

Pit was found dry126

j VKhwas N a g j r EPP CGHS
Ltd., Piet No. 6A, Sec-23,
Dwarka
irci CGHS Ltd., Plot No. 4,
See- 23, Dwarka
Philips CGHS Ltd., Plot No.
3, Sec-23, Dwarka

28.5626
77.0566127

28, 5612
77.0560

Pit was found dry
128

28.5608
77.0551129

T,28.5881
77.0631Shree Balaji CGHS, Plot No.

37, Sec-6, Dwarka130
Pit was founu dry

28.5879
77.0634Daffodils Apartment, Plot

No. 36, Sec-6, Dwarka

Param Puneet CGHS Ltd., •

Plot No. 27, Sec-6, Dwarka
New Ashlana Apartment,
Plot No. 10, Sec- OG, Dwarka

i 131

f
132 43x10: I,28.5906

77.0663 204 1.01

28.5968
' 77.0652 13x10’133 292 1.95

20.0-1.2024The Shlvlok CGHS* Ltd,, Plot
No. 6, Sec-6, Dwarka

28.5950
77.0617134 Pit was found dry >

Vnndavan Apartment, Plot
No. 1, Sec- 6, Dwarka
Jaypee CGHS Ltd., Plot No.
2, Sec-22, Dwarka

28.5926
77,0589
20.5570
77.0594

135 Pit was sealed ' , i
136 90x10’ 1.86664

137 Aero View Weights, Plot No,
3B, Sec-22, Dwarka

28.5572
77.0607 8xlOJ 1.38192

i

\
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I - / / (.

Feacel Ammonlcal
NitrogcnJDate of

Samplin'!
TDSSampling Location Latitmlo

Longituder s‘ ' Coliform
500 (mg/ I) Shall not

bo
dctcctab
Ic in any

j 100 ml
sample

Jo . 0.5
(mg/ I)

Prescribed Standards
(as per IS 10500: 2012)

Veeno Residency, Plot No.
5D, Sec-22, Dvvarka

20.5601
77.0015

13S

Delhi Apartment CGHS Ltd.,
Plot No. 15C, See-22,
Dwarka

28.5581
77.0512139

Ranjit VIhar-1, Avvho
Complex, Piet No. 15, Soc-
22, Dvvarka~
Nnv Sansad Vihar CGHS
Ltd., Plot No. <1, Sec-22,
Dvvarka
Udyog Vihar CGHS Ltd., Plot_NCK 12, See-22, Dwarko
Shubhern Apartment (NPCC)
CGHS Ltd, Plot No. 13, Sec-
22, Dvvarka

28.5628
77.0613

M0

28.5588
77.0622

Ml

28.5605M2 77.0561
Pit was found dry28.5592

77.0555
20.04.202*1143

Jagran Apartment, Plot No.
17, Sec-22, Dvvarka
Dwarka Dham Apartment,
Mahajan Shree CGHS Ltd.,
Plot No, 13, See- 23, Dwarka
Sheetal Vihar CGHS Ltd.,
Plot No. 10, Sec- 23, Dwarka
Bank Vihar Apartment, Plot
No. 16, Sec-22, Dwarka
Chopra Apartment, Plot No.
8, See-23, Dwarka
Manisha Tower, Plot No. 7B,
See-23, Dvvarka

28.5575
77.0565
28.5637
77.0505

144

145

' 28.5636MG 77.0537
23.5569147 77,0559
28.5G33
77.0543148
23.5638
77,0546M9

The Manokamna CGHS Ltd.,
Plot No. 16, Sec-18A,
Dwarka

No one allowed to be entered into
the society

28.5948
77.0379150

Engineers Apartment,
(Consulting Engineers

151 CGHS), Plot No. 11, Scc-
18A, Dwarka
Vendanta, Plot No. 6C, Sec-

52 23. Dwarka
Samrat Ashoka Plot No. 6,

153 SCC-18A, Dwarka
"The'KunJ Vihar CGHS Ltd.
Piet No. 19. Sec- 12, Dwnrka
Grah Montraloya Employee •

155 CGHS Ltd., Plot No. 28, See*

6, Dwarka _________
Panch3liccl Apartment

156 CGHS Ltd., Plot No. 24, Soc-
4, Dv/arkn

"Aokritl Apartment (Civil
157i. Supplies CGHS Ltd.) Plot

. No. 6, Sec*4, Dv/arkn
New AdnrsM Apartment, Pint
NarJi, Sec-10, Dwarkn

22.04.2428.5888
77.0327 Pit was found dry

28.5636
77.0480
28.5899
77.0341
20.5930'
77.0355

80x10*352 0.95

90x10*371 2.SI

40x10* 3.07307

•28.5914
77 ,0669 Pit was found dry

20,5996
77,0467 13x10* 0.60•17222.04.2024

20.6010
77.0467
TOiSflW
IZiPJiiLL .

Pit was found dry

150
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MOk
9. .

AmmonicalDate of
Samplingl— S. Latitude

LongitudeSampling Location
.’Jo , 0.5500 (mg/I )

(mg/I)be
rfctcctab
le In any
100 ml
sample

280x10'

Proscribed Standards
(as per IS 10500:2012)

28.501)2
7 / , 1) 551
23.5004
77.0562
28.5852
77.0559_
28.5044
77.0500
28.5817
77.0'i48_

NT
Apna Villa Apartment, Plot

_ N’o. 23, See-10, Dworka
Nuovo engineer India Plot
No. 25, Sec- 10, Dwarka

. - , Oicsel Shed CGHS Ltd., Plot
No. 26, Sec- 10. Dwarka
Rohit Apartment, Plot No.
30, Sec- 10, Dwarka •

| Cosmos CGHS Ltd., Plot No.
I 28, Sec-10, Dwarka
' Vinayak CGI IS Ltd., Plot No.

36, Sec- 10, Dwarka '

5 The Eligible CGHS Ltd., Plot
No. 38, Sec- 10, Dwarka
Niti CGHS Ltd (Snksham
Apartment), Plot No. 40 B,
5ec-l0. Dwarka
Baroda House NRGE Plot No.

° 40A, Sec- 10, Dwarka
The Elephants Head CGHS

168 Ltd, Plot No. 41, Sec-10,
Dwarka
Dharam Vihar CGHS Ltd.,
P .-J ::.U. 2, ScC- lO, Dwarka

7n | The Great Lyallpur Plot No.
U I 35, Sec- 10, Dwarka. Ph-I

17 Air India Apartment, Plot
No. 9, Sec-3, Dwarka

7? Shrutl Apartment, Plot No.
l / / 22, Sec-7, Dwarka

930
159

30x10’ 0.61365
160

1.34300234

2.20900274
162

Pit was found dr/
163

23x10’ |28.5544 2.01297
164 77.0593

28.5866
77.0608,

Pit was found dr/

20.5870
77.0596

34 x10} 2.51323
166

28.5879
77.0595
28.5879
77.0568

Pit was found dr/

33x10’ 1.70302

23.5817 Pit was found dry
169 J77.0007

28.5850 13x 10’ 2.89209
77.0599
28.6055 21x10’ 1.72262
77.0404

Refused for sampling by Guard and
no one is allowed to be entered in

the society
28.5841
77.0730

j The Shree Radha Krishna •

173 CGHS Ltd., Plot No. 23, Sec-
7, Dwarka '

7 Mass Apartment, CGHS Ltd.,
___ _ _ Plot No. 24, Sec- 10, Dwarka

7,- Tprabhuvi Apartment, Plot
__^ I No. 29B, Sec-10, Dwarka

IVagya CGHS Ltd., Plot No.
18, Sec-02, Dwarka.

28.5837
• 77.0721

28.5859
77.0556
20.504 7
77.0561

23.04. 24 Pit was found dry

j 26x10’ I 2.66276
l170K 1U<;U8 0.65

Address Not found

Shree New Anamlca Plot No.
25B, Sec- 4 , Dwarka
Hind Apartment, Plot No.
12, Sec-5, Dwarka
Himachal Apartment, Plot -
No. 21, Sec-5, Dwarka
The Dhan Pothowar CGHS
Ltd., (Mohindcr Apartment)
Plot No, 17, Sec-12, Dwarka

Duplicate
( 10.04 ,24 S. No. 61177

Duplicate
(15.0124 S. No. 67)178

Duplicate .
(16.04.24 S. No. 84 )

Duplicate
(18.04.24 S. No. 106)

179

180

l/C Water Laboratory

Dr. Nandila IVIoltrn. Scientist 'O'

SS.VAnalyst/SLA
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DELHI .IAL BOARD: GOVT. OP NCT OF DELHI ^ C
OFFICE OF THE EE(RWII)-I

ROOM NO. 208, VARUNALA VA PHASE-1
KAROL BACH, NEW DELHI-110005

E-mail: niiiiwnlcMhiirvcvslinti2013@Lunnil.com

rr z:̂

j x l 4 /^.Nu.D.IB/ EE (RWl!)-I/2()24/ 4-0qj# Dale:
To,

The President/ General Secretary/Administrator,
PragyaCGHS Ltd., Plot No- IB,

Sec-2, Dwarka, New Delhi-110075

Subject: Notice in the matter of Ilon’blc NGT in E.A. No. 04/2023 in O.A.
No. 147/2021 titled as “Mahcsfi Chandra Saxena Vs. The Chief

Secretary, GNCTD & Ors”.
May kindly refer this office lettcr/notice dated 04.05.2023 & 22.06.2023

wherein it was emphasized that DJB public notice dated 14.02.2023 &

16.06.2023 be implemented i.c. only rooftop rain water should be connected to

RWH system and all other waste water from balcony, washing and paved/

parking area should be separated from the RWH system and submit the

compliance report to the undersigned by 21.05.2023. The compliance report is

still awaited from your end.
You are hereby again directed to disconnect/bifurcate/plug all other waste

water from balcony, washing and paved/ parking, storm water drain or sewage

infiltration, if any entering in to the RWII Pit (s) and submit compliance report

to the undersigned by 15.09.2024, failing which the action as deemed fit will be

initiated against the society , —EE (RWH)-I

Copy to:-
L PS to CEO, DJB : lor kind inlbrmalion please.

3. CH(GW)
4 . SE(C>8
5. AE(RWl|)-f /f /
(),O/c

•do-
-(lo-
•do*

In pursue

1/
EE (RVVII)-l
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DELHI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OF THE EE(RWH)-I

ROOM NO. 208, VARUNALAYA PHASE-1
KAROL BAGH, NEW DELHI-110005

E-mail: rainwaterharvesting2Q13(a)gmail.com

No.DJB/ EE (RVVH)-I/2024/ ^>6 V-o^ US^ Date: OT\Q\
To, v

The President/ General Secretary/Administralor,
Mahalaxmi Apartments, Plot No-4.
Scc-2, Dwarka, New Delhi-110075

Subject: Notice in the mutter of Hon’blc NGT in E.A. No. 04/2023 in O.A.
No. 147/2021 titled as “Mahcsh Chandra Saxcna Vs. The Chief
Secretary, GNCTD & Ors”.

May kindly refer this office letter/notice dated 04.05.2023 & 22.06.2023
wherein it was emphasized that DJB public notice dated 14.02.2023 &

16.06.2023 be implemented i.e. only roof top rain water should be connected to

RWH system and all other waste water from balcony, washing and paved/

parking area should be separated from the RWH system and submit the

compliance report to the undersigned by 21.05.2023. The compliance report is

still awaited from your end.
You are hereby again directed to disconnect/bifurcate/plug all other waste

water from balcony, washing and paved/ parking, storm water drain or sewage

infiltration, if any entering in to the RWH Pit (s) and submit compliance report

to the undersigned by 15.09.2024, failing which the action as deemed fit will be

initiated against the society .

EE (RVVH)-l
Copy to:-

1. PS to CEO, DJB : for kind information please.
2. CEN(W)
3. CE(GW)
4. SE(C)-8
5. AE(RWH)-l/Il : to pursue

-do--do--do-

EE ( RWH )- I
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DELHI JAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OK THE EE( RWII)-I

ROOM NO. 208, VARUNALAYA PHASE- 1
KAROL BAGH, NEW DELHI-110005

E-mail: rainwaterliarvcsting2013@gmail.com

Dale:No.DJB/ EE (RWH )-I/2024/ |K S ' \ \ 6 M
To,

The President/ General Secretary/Administrator,
Appu Enclave, Plot No-3D.
Sec-11, Dwarka. Delhi-110075

Subject: Notice in the matter of Hon’blc NGT in E.A . No. 04/2023 in O.A.
No. 147/2021 titled as “Mahcsh Chandra Snxena Vs. The Chief

Secretary, GNCTD & Ors”.

May kindly refer this office letter/nolice dated 04.05.2023 & 22.06.2023

wherein it was emphasized that DJB public notice dated 14.02.2023 <&

16.06.2023 be implemented i.e. only rooftop rain water should be connected to

RWH system and all other waste water from balcony, washing and paved/

parking area should be separated from the RW11 system and submit the

compliance report to the undersigned by 21.05.2023. The compliance report is

still awaited from your end.

You are hereby again directed to disconnect/bifurcate/plug all other waste

water from balcony, washing and paved/ parking, storm water drain or sewage

infiltration, if any entering in to the RWH Pit (s) and submit compliance report

to the undersigned by 15.09.2024. failing which the action as deemed lit will be

initiated against the society. Sc\
EE ( RWH )- I

Copy to:-
1. PS to CEO, DJB
2. CE N(W)
3. CE(GW)
4. SE(C)-8
5. AE(RWH)-I/1I

J^)/c

for kind information please,

-do--do--do-
to pursue fa

EE ( RWH)-t
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\ ' v —SUBJECT: WITHDRAL OF REBATE THE FOLLOWING CGHS RESIDENTIAL SOCIETIES OF DWARKA

T)
REMARKS

PLOTNew K.NO. CGHS NAME (SOCIETY) Sector NO WITHDRAW OF
REBATE YES/NOZONE

KAKROLA MORH
KAKROLVIVIORH
KAKROLA MORH
KAKROLA MORH
KAKROLA MORH

1379370120 GURUCGHSLTD 6 2 YES
7137351094 YOUNG AHERIA CGHS 7 2 YES
200891968 R D APPT CGHSLTD YES6 20

8709665703 ANUSANDHAN CGHSLTD YES6 22
6543699187 BADHWAR CGHS LTD 6 3 YES

KAKROLA MORH 3251599187 YESANANT CGHS LTD 25A4
KNO NOl

GENERATE NO25BANAMIKA APARTMENT 4
KAKROLA MORH 5444727858 YES22BANK NIWAS CGHS LTD 4
KAKROLA MORH YES2964655980 21RATNAKAR CGHS LTD 4
KAKROLA MORH YES206192599377 SANGHMITRA CGHS LTD 4
KAKROLA MORH YES7383817013 4 9IES CGHS LTD
KAKROLA MORH YES73552064283 4ISPATatika Apartment
KAKROLA MORH YES138286560197 DIN CGHS LTD 4

YESKAKROLA MORH 157899282219 OM SATYAM 4
YESKAKROLA MORH 8SANCHAR VIHAR CGHS LTD 4251836041
YES12KAKROLA MORH SOUTH DELHI CGHS LTD 49059657985
YES9KAKROLA MORH SRAV SATYAM 74410030733
YES7 14EVERGREENKAKROLA MORH 4391944462
YES7 8AINSURANCE CGHSKAKROLA MORH 5814102168
YES30SANNS747681050 4KAKROLA MORH
YES31SAHETA CGHS LTD 45923768604KAKROLA MORH
YESJAI MATAKALYANI CGHS 1371018250763KAKROLA MORH
YES5SARGODHA CGHS 75746635490KAKROLA. MORH
YES6KAMAL VIHAR 71038752987KAKROLA MORH
YESSATISAR CGHS LTD 344486030177KAKROLA MORH

27 YESUNITED CGHS LTD 46612243399KAKROLA MORH
NEW JYOTI CGHS LTD 9 9 YES1452113751KAKROLA MORH

9 10B YESGAYATRI6913191701VASANT KUNJ
SUN VIEW CGHS 9 17 YES8041211372VASANT KUNJ

3CMOUNT EVEREST 2 YES5811869477VASANT KUNJ
MANDAKANI CGHS LTD 3B2 YES2081488727DWARKA

ASHA DEEP 2 4 YES6882674942DWARKA
MAHA LAXMl 2 6B YES3423962747DWARKA

THE SECRETARY YOUTH COM 2 3A YES5319162005DWARKA

BHAGWAN SHREE CGHS LTD 2 IB YES8911759794DWARKA
PRAGYA COM LTD 9 3 YES9822841685DWARKA

SHREE RADHA 10 8 YES8240751365KAKROLA MORH
CHANDANWARI CGHS 10 5 YES5177437193KAKROLA MORH

AMBA CGHS 9 5 YES5314199308KAKROIA MORH
ROYAL RESIDENCY 3 SB101G315563VASANT KUNJ YES

BUTUK 3 63708746403KAKROIA MORH YES
WELCOME 3 5A9372367250KAKROLA MORH YES

VISHRANTIKA 3605985528 4KAKROLA MORH YES
NATIONAL CGHS LTD 31375310571 11KAKROLA MORH YES

PROYODEGIKI CGHS LTD 3932258106KAKROLA MORH 10 YES
NOVA KARALI8077697803DWARKA 7 17 YES

SIDHARTH KUNJKAKROLA MORH 1182598290 5 1 YES
GANI NATHCGHSLTD5491707388

4236631447
KAKROLA MORH 5 YES12

HIND CGHS LTDKAKROLA MORH YES5 2
VIVEKANAND CGHS LTDKAKROLA MORH 8521652801 YES11 3D
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-KROLAMORH 6239479239 APPUENCLAVE CGHS LTD 11 2 YES> DR RML HOSPITAL AND NH CGHS
KAK R̂OLA MORN 9307723126 LTD 11 2 YES

DR RML HOSPITAL AND NH CGHS
KAKROLA MORH 9307723126 LTD 11 5B YES
KAKROLA MORH 5386015664 APNI CGHS LTD

SHIQM CGHS LTD
SAHJANABAD CGHS

11 5D YES
KAKROLA MORH 6085769909 11 1 YES
KAKROLA MORH 3241719010 10 10 YES
KAKROLA MORH 9770853145

7874117547
9549129207

SHIV SHAKTI
DIVIYA CGHS LTD

10 21 YES
KAKROLA MORH 10 18 YES
KAKROLA MORH FAKRUDDIN CGHS LTD 13 6 YES
KAKROLA MORH 7750228083 MAHABADRAKALI 5 21 YES

KAKROLA MORH
KAKROLA MORH

9259400754 HIMACHAL PARDESH CGHS LTD 13 YES4
8159522226 SWAROP SADAN 13 YES7

KAKROLA MORH 3213978720
1747438671

White Rose CGHS YES11 8C
KAKROLA MORH
KAKROLA MORH

ID C CGHS 6A YES11
8778631219 SHRI DURGA CGHS YES19B 2

KAKROLA MORH 4363970654 Chitra Koot CGHS YES919B
KAKROLA MORH 4116436793 ARVIND 23 YES12
KAKROLA MORH 5930818672 YESNEW RAJPUT 12 24
KAKROLA MORH 2341196917 BAIRWA BHARTI YES12 1
KAKROLA MORH 390161823 NAV SANJEEWAN LTD YES12 9
KAKROLA MORH 2914313776 UPKARI 18A 8 YES
KAKROLA MORH 6927602072 Bharat Petroleum 8 YES12
KAKROLA MORH YES8283463124 ASHOKA CGHS LTD 12 13
KAKROLA MORH 9817197071 NEW AROHI 12 15 YES

YES12 14KAKROLA MORH 8593993884 ABHIYAN
YESVIKRAM NAGIR 12 38950468151KAKROLA MORH

VIMAL CGHS LTD 12 17 YES7955177747KAKROLA MORH
DHAN POTWAR 12 20 YES5744297037KAKROLA MORH

12 27 YESANJUMAN8661882012KAKROLA MORH
YES12 26SUNNY VALLEY5526723745KAKROLA MORH

KAKROLA MORH 22 9 YESKANAK DURGA2420524137
YES22 7Chitra Koot1293805582KAKROLA MORH

23 2 YESJanaki9637195463KAKROLA MORH
2 5 YESnew Millemium Apptt

NPSC CGHS LTD
5928525832KAKROLA MORH

23 4 YES5006187023KAKROLA MORH
6 10 YESIFCI1974878074KAKROLA MORH

27NEW ASHIYANA CGHS LTD 6 YES4712750005KAKROLA MORH
6 36PARAM PUNEET CGHS LTD

THE DEFODILLS CGHS LTD
YES2213503691KAKROLA MORH

F.6 37 YES2008562299KAKROLA MORH
6 6SHREE BALAJI CGHS LTD YES9760142973KAKROLA MORH fl6 1SHIV LOK CGHS LTD YES4677901076 TKAKROLA MORH
23 3VRINDHAWAN CGHS YES284463074KAKROLA MORH
6 37PHILIPS CGHS YES9087734133KAKROLA MORH

5D22SHREE BALAJI CGHS LTD YES9760142973
4765529859

KAKROLA MORH
22 15CVeena Apptt YESKAKROLA MORH
22 4Delhi Apptt YES4342466290KAKROLA MORH

Nav sansad Vihar 1222 YES5165358699KAKROLA MORH
KAKROLA MORH 22Udyog Vihar 13 YES9871149584

960882738 22NPCC 17 YESKAKROLA MORH
23Jagran 13 YES7046509756KAKROLA MORH

Maha)an Shree 1023 YES2412619751KAKROLA MORH
Sheetal Vihar YES22 164834322353KAKROLA MORH

Bank Vihar YES23 83982567280KAKROLA MORH
The Chopra CGHS YES8317301503 23 7BKAKROLA MORH

YESManisha2189409169 10 22KAKROLA MORH

f

97 
553



KROLAMORH
ROLA MORH

KAKROLA MQRH
KAKRQLA MORH
KAKROLA MORH

YES9842429811 23B10NEW ADARSH CGHS LTDr"
YES4910657651 2510APNA VILLA CGHS LTD
YES6913278222 26NOVA ENGINEER CGHS 10
YES9199312028 THE DIESEL SEHD CGHS LTD 3010

5177449505 YESROHIT CGHS LTD 2810
KAKROLA MORH
KAKROLA MORH

1436906875 YESCOSMOS CGHS LTD 3610
YES5754411671 VINAYAK CGHS LTD 3810

KAKROLA MORH 7357471206 YESTHE ELIGIBLE CGHS 40B10
KAKROLA MORH 4692206730 YES40ANIJJI CGHS LTD 10
KAKROLA MORH YES3075645214 BARODA HOUSE 4110
KAKROLA MORH YES4262643606 2THEELEPHANTA CGHS LTD 10
KAKROLA MORH YES351290442279 10DHARAMVIHAR CGHS LTD
KAKROLA MORH YES8073348978 9GREAT LYAL PUR CGHS 3

THE HON'BLE SECRETARY AIR
INDIA YESKAKROLA MORH 35914071759 9

YESVASANT KUNJ 248240751365 10SHREE RADHA
YESKAKROLA MORH 29B107175325196 MASS CGHS LTD
YESKAKROLA MORH IB107379099552 PARBHAVI CGHS LTD
YESDWARKA IB2PRAGYA COM LTD9822841685
YES15KAKROLA MORH 54236631447 HIND CGHS LTD

YESHIMACHAL PARDESH CGHS LTDKAKROLA MORH 151530522635 5
YES17DHAN POTWAR 12KAKROLA MORH 5744297037
YES17ECIL CGHS LTD 4KAKROLA MORH 8297099411

DAKSHINAYAN DELHI EEPDP CGHS
YES19LTD 4KAKROLA MORH 6336740591

ANTRIKSH APARTMENT DDA
ENGINEER CGHS LTD 26 YES44839131312KAKROLA MORH

UMIA SADAN CGHS LTD YES4 48732685619KAKROLA MORH
AGGARSAIN CGHS LTD 107 YES479103101DWARKA

12AHAPPY HOME APARTMENT 7 YES3653607803DWARKA
DWARKA CGHS LTD 7 21 YES5626687823DWARKA

HARSUKU YES7 44999709237DWARKA
ST COLUMBUS 7 15 YES6831347366DWARKA

KRISHNA APARTMENT SURAKSHA
SADAN 9 13 YES2795751648VASANT KUNJ

SUKHSAGAR APARTMENT 9 12 YES628289497VASANT KUNJ
PARK ROYAL APARTMENT 9 10A6099515579 YESVASANT KUNJ

H.M.M. EMPLOYEE 10 6 YES1663304817KAKROLA MORH

K.K. CGHS BHRIGU CGHS LTD 9 46903967277 YESKAKROLMMORH

GAURI GANESH APARTMENT
HIMACHAL CGHS LTD 3 85172860673KAKROLA MORH YES

«JT ..
JDM APARTMENT JAI DIBA MA #*|*

5KAKROLA MORH 2281910133 11 YES
THE DELHI TRANSPORTERJEY

APPT (PTC)DWARKA 6079775216 2 2 YES
KAKROLA MORH KE5HWANI CGHS LTD4852629349 5 4 IIYES c-
KAKROLA MORH 9707007269 GODREJ CGHS LTD 10 14 YES E*£

ORDANCE FACTORIES OFFICERS
AYUDH VIHAR CGHS LTDKAKROLM MORH 153918117 13 3 YES

HERTITAGE APARTMENT YOUNG
PROFESSIONAL CGHS LTDKAKROLA MORH 4208866965 11 1 10 YES
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ALs

HERITAGE APARTMENT YOUNG
PROFESSIONAL CGHS LTDKAKROLA MORH 4208866965 YES1011

M.K.RESIDENCY APPU ENCLAVE
CGHS LTD

V *

KAKROLA MORH 6239479239 YES3D11
SRI HARI APARTMENT SOUTHERN

CGHS LTDKAKROLA MORH 5672948786 YES12 6
KAKROLA MORH 585059652 YESKaruna Vihar CGHS 18A 9
KAKROLA MORH 9860427217 YES6AViswas Nagar 23
KAKROLA MORH 5760196319 YES2JAYPEE CGHS LTD 22

AERO VIEW WEIGHTS Guru Ram
KAKROLA MORH 3138153979 YES3BDas 2 2
KAKROLA MORH 830038417 YES15RANJIT VIHAR-I AWHO 22
KAKROLA MORH 4368489359 YESVEDANTA Dabas 6C23

GRAH MANTRALAYA EMPLOYEE
KAMAKSHI CGHS LTDKAKROLA MORH YES790576741 6 28

PANCHSHEEL APARTMENT
EXTERNAL AFFAIRS CGHS LTD YESKAKROLA MORH 3862988563 4 24

AAKRITI APARTMENT CIVIL
SUPPLIES CGHS LTD YESKAKROLA MORH 3193340231 64

SHRUTI APARTMENT CGHS LTD 7 22 YES435915417DWARKA
PRAGATI APARTMENTS 11 5C YES6604578682KAKROLA MORH

1903057766 SHRI SANMATI CGHS LTD. CTOR ISKAKROLA MORH 1 YES
KOHINOOR RESIDENCY CTOR IS 13 YESKAKROLA MORH 6016007912
BHAGWATI CGHS LTD. CTOR IS 8 YES1645554714KAKROLA MORH

WORDS CGHS LTD. CTOR IS 71031821462KAKROLA MORH YES
THE SAPTAPARNI CGHS LTD. CTOR IS 41031821462 YESKAKROLA MORH

NISHANT APARTMENTS CTOR IS 56139175925KAKROLA MORH YES
9358563887 THE GULSHAN- E- IQBAL CGHS LTD. CTOR IS 3KAKROLA MORH YES

KNO NOT
GENERATE ESTIC APARTMENT (CHINAR CGHS 1 18 A 3 NO

THE SETH VIHAR CGHS LTD. 18 AKAKROLA MORH 9128241353 4 YES
JANAK RESIDENCY 18 AKAKROLA MORH 6708078843 12 YES

KAKROLA MORH DHARAM CGHS LTD. 18 A8313549080 18 YES
BELUR HEIGHTSKAKROLA MORH 3896941275 18 A 1 YES

KAKROLA MORH HARE KRISHNA VALLEY 18 E 107432956699 YES
THE MANOKAMNA CGHS LTD.KAKROLA MORH 18 A6856498180 16 YES

ENGINEERS APARTMENTS
(CONSULTING ENGINEERS CGHS)

KAKROLA MORH 18 A5612009186 11
YES

KAKROLA MORH 18 A3466546262 SAMRAT ASHOKA 6 YES
KAKROLA MORH 2669861800 12THE KUNJ VIHAR CGHS LTD. 19 YES

KNO NOT
GENERATE SIIREE NEW ANAMIKA 4 25B NO

^jJ.4
rrofw
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AMWEXlJft £-fc-
DK1.1I] JA1, HOARD: ciOVT. OF NCT OF ,)EIj

EXECUTIVE ENGINEER (UVVIl)-I
ROOM NO. 208, VAItUNALAYA PI IASM*

KAKOL BAGH.NEW DKLIII- l 10005

NO.DJB/EE(R\VH)-1/2024/ U§>- +O\\V %

Azadi K >)

Arnril MiihOtS- l
Dnted:

S"b:' °f ' C l i n l r|>c r s o n s l i l|> o f Supcrinicndlne Engineer (CH

Si*Secretary, Covt Of

NCT of Delhi & Ors. in The NGT, l)elhl-rcg.

The Following members were present in the meeting:

> • Sh. H.K. Chawla, SE(C)-8
2. Sh. Birjesh Kumar, EE (RWH)-I
3. Sh. Rakesh Kumar Sharma, AE (RWH)-l
4. Sh. Sunil Kumar Sharma, AE (RWH)-II
5. Sh. Rakesh Gupta, President, Dwarka Federation
6. Sh. H.K. Mann, Vice President, Dwarka Federation
7. Sh. Bawa Amanpreet Singh, Member of Managing Committee
8. Sh. Raghav Maheshwari, JE (RWH)-II

Sh. Birjesh Kumar, EE (RWH)-l addressed the meeting with the seriousness

of the issue that is occurring in Dwarka Societies due to contamination occurring

because of interconnection of Paved area, Balcony/Washing area, Parking area to the

Rain Water Harvesting Pits that are meant to be only for Roof Top Rain Water

Harvesting. EE (RWH)-I also emphasized that the contamination in the Ground Water

may be due to Animal Faeces and Sewer Interconnection/Leakages (if any)

- in Chair

Sh. H.K. Chawla, SE (C)-8 further taking the issue forward emphasized for the

compliance of the Public Notice issued by DJB dated 14.02.2023 and again on

16.06.2023 i.e. “Only Roof Top Rain Water pipe should be connected to RWH

system and all other waste water from balcony, washing and paved/parking area

should be separated from the RWH system” by all the Dwarka CGHS Societies which

have not taken any action till now. He also reiterated that contamination caused of

RWH pits/system in any of the Dwarka CGHS Societies due to leakages occurring in

Sewer/Drain pipes be traced out and repaired to prevent the contamination of RWH

Pits/System. Regular cleaning of RWH pits be also done.

Sh. Bawa Amanpreet Singh, Member of Managing Committee for Dwarka

Federation said that the implementation of Rain Water Harvesting System in the

societies of Dwarka are as per design issued by Delhi Jal Board at that time. He also
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laid by sc'Vcr system dial is running parallel to the societies in Dwarka

'vi,l> the R\V|^ p. ^ "iny be leaking a( some points and may be getting mixed

In
Sys,cm orihe sociciics.

D'varka FederntilT '° prcvious ,c,lcr °r EE (RWH)-I dated 02.09.2024 if required

genuine
0,1 n,ny seek extension or time beyond 15.09.2024 with giving

reason for delay in taking necessary action.

The meeting ended with a vote of thanks to the chair.

To All ConcempH

S\r-
EE (RWH)-I

Copy To:

1. PS to CEO
2. CEN (W)
3. CE (GW)
4. SE(C)-8
5. AE (RWH)-I/II

^c

For kind information please,

-do-
-do-
-do-

EE (RWH£U£
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FEDERATION OF CGHS DWARKA LIMITED
t/

(Registration No. 2/FED/GH/SW)
(An Apex Body of all CGHSs of Dwarka) ^ x jgfr - p

7xm3 SÎ T, /^facT SRcfil, ofoicT SRcfiT
Kamal Sharma
Treasurer
9911346657

Harkithan Maan
Vlcr -Pre»ldent
9811574257

Cdr V. K. Jaltly
Vice-President
9811777904

Ruchl Solankl
General Secretary
92101086999811900150

\'L> .WADVISORY ON RAIN WATER HARVESTING SYSTEM

Dear Member Societies

As you all are aware that the Notices have been issued in the matter of OA 147/2021 Mahesh

Chand Saxena Vs Chief Secretary,Govt. Of NCTDelhibeingperused in NGT,and in this connection
. being the apex body of Societies , is perusing the matter and had a virtual meetingFederal

with the officials of the DJB regarding the same on 9/9/24 and in continuation of same v/e v/ould

request all the member societies to take following precautions and adopt guideline in maintaining

the Rain Water Harvesting Systems in the societies:

1. The Roof Top/ Terrace of Buildings and spaces around the building should not be used for
dumping of unwanted and scrap material.

2. The Roof Top be kept neat and clean so as to ensure only non polluted rain water is
discharged in to the RWH system. They should be periodically cleaned.

3. Install wire mesh around the inlet pipes to stop entry of mud or any other material in to
tl RWH system.

4. To keep all catchment areas neat and clean and protect the drainage system from tree
leaves,polythene bags,plastic bottle and pouches of eatables.

5. Put up sign boards mentioning that the society is equipped with RWH System.
6. Ensure the animal Fecal matter( if any) is properly disposed from common areas of the

society so that there is no contamination in to the RWH System.
7. Ensure that there' is no discharge of Balcony or Washing Area water in to the RWH System
8. Ensure proper maintenance of the Storm Water Drains.
9. Ensure that the Sewage system is regularly cleaned and maintained to avoid

blockage/pilferage of S3me in to the Ground,

10. î ure the annual maintenance and cleaning of RWH system by authorized agencies only.
11. To get the Rain Water Harvesting Water Sample Test done as per the RWH guidelines

during the Rainy Season for ascertaining the quality of recharged water,

12. To educate the society staff for the same.

any

We hope the member societies will adhere to the same and help us In our efforts towards
sustainable development.
Thanking you

For.Federatlon of CGHS Dwarka Ltd

>* '

Presldenl

Office : Ispatika Apartments, Plot No. 29, Sector-4 DwarkE-mail : dwarkafcdcrationofcBhs(5)gmail.com. Website
a, New Delhi-110078^www.fedcghsdwarkn com
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DELHI JAL BOARD
( GOVT. OF N.C.T. DELHI )

QUALITY CONTROL LABORATORY,
WATER TREATMENT PLANT NANGLOI . DELHI-110041

I
' s

TO TO 1? W1 . * I HI'.II 11I S

ANALYSIS REPORT
Date of
Sampling

Ammonlcal
Nitrogen

S.No. Sampling Location Feacel
Coliform

TDSLatitude
Longitude

NjL460
Guru Apartment Plot no 02, Sec -06,
Dwarka New Delhi
R.D. Apartment Plot no 20, Sec -06,
Dwarka
Anusandhan Apartment Plot no 22,
Sec - 06, Dwarka

1 55606.09.202428.5930
77.0593

NILU00
L 16406.09.202428.5935

77 0630
NIL160

3. 19006.09.202428.5933
77.0601

NIL240100L Shree Balaji CGHS,Plot no 37, Sec -
06, Dwarka
Daflodils Apartment,Plot no 36, Sec

-06, Dwarka
Param Puneet CGHS Ltd., Plot no 27,

Sec- 06, Dwarka
New Ashiana Apartment,Plot no 10,

Sec - 06,Dwarka
The Shivlok CGHS Ltd., Plot no 06,

Sec -06, Dwarka
Varindavan Apartment Plot no 01,
Sec -06, Dwarka
H.M.M Employee CGHS Ltd. Plot no

- 06, Sec - 10, Dwarka
Chandanwadi CGHS Ltd. Plot no 08,

Sec -10, Dwarka
Amba CGHS Ltd. Plot no 05,Sec - 10,

Dwarka

06.09.202428.5881
77.0631

NIL1208906.09.2024L 28.5879
77.0634

NIL3506.09.2024 94.428.5906L
770663

2100 0.406.09.2024 14428.5968
77.0652

290 NIL11806 09.202428.59588.
77.0617

35017306.09.2024 NIL28.5926h
77.0589

3522709.09.202428.5817 NIL
10.

77.0699I

28.5856 09.09.2024 236 20 NIL
11.

77.0644
' 09.09. 202428.5830 249 i3 NIL12.

77.0623
09.09.202428.5876ShivShakti CGHS Ltd., Plot no 10, Sec

- 10,Dwarka

205 15 NIL13.
77.0632
28.5684 09.09.2024Godrej CGHS Ltd.Plot no 14, Sec -10,

Dwarka

110 2314. NIL
77.0673I- 28.5817 09.09.2024Dharam Vihar CGHS Ltd. Plot no 02,

I Sec - 10, Dwarka
l£ S Apartment CGHS Ltd. Plot no 08,

Sec -04, Dwarka (Rechargewell)

14115. Nil NIL
77.0607
28.6044 10.09.202416. 226 210 02
77.0531
28.6037 10.09.2024Aishvarayam ESIL CGHS Ltd. Plot no

17,Sec - 04, Dwarka(Rechargewell)

Sanchar Vihar CGHS Ltd. Plot no 15,
Sec -04, Dwarka

17. 299 35 0.2
77.0454
28.605018. 10.09.2024 147 N[LNH
77.0504

28.6050 10.09,202419. Om Satyam Apartment Plot no 13,
Sec -04, Dwarka (Rechargewell)

NIL322 Nil
77.0502
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i
h ^ Satyam Apartment Plol

|
L^fLDwarka

r'^~ ^atVam Apartment Plot no 13,Sec -04,

NILNil23661 10.09.2024no 12, 28.6050
77.0504"

NILNH720710.09.202428.6050
Dvvarka (Submessible)

PustlPanjali Apartment Plot no- 10,
Jii^Dwarka
South Delhi Apartment Plot no 08,
Sec -04, Dwarka
Oin Apartment Plot no 07, Sec - 04,
Dwarka

77.0502
28.604 ?T22 02238701009.2024
77.0524

23
"

10.09.2024 NIL1115828.6037

h 77,0539
NIL157741009.202428.6021

77.0542
25 I 11.09.2024 269 05Shri Agarsen Apartment plot no 10,

J>ec - 07, Dwarka
Sargodha Apartment plot no 13, Sec
- 07,Dwarka
Shri Radha Krishna plot no 23, Sec -
07, Dwarka

46028.5876
77.0671

26 nog65511.09.202428 5812
77.0724

27 1115024228.5837 11.09.2024
77.0721

Njl NIL28 St. Columbus plot no 15, Sec - 07,
Dwarka

13628.5793 11.09.2024
77.0753

Nil NIL29 | Insurance Empolyee CGHS Ltd plot
I no 14, Sec -07, Dwarka

30 Siddhartha Kunj Plot no 17, Sec -07,
Dwarka

16311.09.202428.5796
77.0751

LI21Q36911.09.202428.5794
I 77.0765

Nil31 Shruti Apartment Plot no 22H,5ec -
07, Dwarka

NIL1109.2024 21728.5841
77.0730

NIJ11.09.2024 NILHappy Home Apartment plot no 12A,
Sec -07, Dwarka

28.5828 46832
77 0708

rfu 11.09.2024 35Evergreen Apartment plot no 09,Sec
- 07, Dwarka

28.5894 256 NIL
77.0692
28.5789 12.09.2024 174Shri Radha CGHS Ltd. Plot no 03, Sec

-09, Dwarka
Bhrigu CGHS Ltd. Plot no 04, Sec -
09, Dwarka
Royal Residency CGHS Ltd. Plot no

05, Sec -09, Dwarka ( Rechargewell)

23 ML|4
77.0710
28.5790 12.09.2024 222 35 NIL35
77.0711
28.5812 12.09.2024 216 1136 NIL
77.0704
28.5812 12.09,2024Royal Residency CGHS Ltd. Plot no

05, Sec - 09, Dwarka (Submersible)
1416 Nil37 NIL

77.0704
28.5823 12.09.2024Gayatri CGHS Ltd. Plot no 09, Sec -

09,Dwarka (Rechargewell)
26338 15 NIL

*
77.0685
28.5823 12.09,2024Gayatri CGHS Ltd. Plot no 09, Sec -

09,Dwarka (Submersible)
Park Royal Apartment Plot no 10A,

Sec -09,Dwarka
Sukhsagar Apartment Plot no 12, Sec
- 09, Dwarka
Krishna Apartment Plot no 13, Sec -
09,Dwarka

526539 20 NIL
77.0685l .

I 28.5831 12.09.20244Q 150 NH NIL
77.0674-J
28.5836 12.09.2024 Nil41 545 NIL
77.0667
28.5837 12,09.202442 150335 0.3
77.0638

BACTERIOLOGIST ACWA
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DELHI .IAL BOA III)
( GOVT.OF N.C.T. DELHI )

QUALITY CONTROL LABORATORY.
WATER TREATMENT PLANT DWARKA . DELHI-110»!«I

ANALY SIS KKI’OKT

DATE: 17/01/2024

T.C'oliforinRCI:AmmoniaS.No. Date of
Collection

TDSAddress ClarityLai.
Long. i

7.JNilNil2251I 14.00.24 Dwarka Sec-7. A-
Block( No sampling Point
nearby house sample
collected )

Hazy28.584622
77.07685

I

9.1NilNil46028.57954
77.045868

Hazy14 09.24 Dwarka sec-19, Pocket-2,
(Green View Apartment) I

Nil 0Nil101828.581225
77 076937

I lazy3 14.09.24 Dwarka Sec-7. D-
B!ock( No sampling Point
nearby house sample
collected )I

i28.597592
77.074157

llu/v 9136 NilT/W at Dwarka Sec-1.14.09 24 Nil4 II
UGR

1
Dwarka Sec-23B. Pockel-
8 T/W-1 (Golf Link
Apartmenmt DDA)

28.563058
77.042891

Clear 286914 09.24 Nil5 Nil 0

IDwarka Sec-23B. Pocket-
8. T/W-2. (Golf Link
Apartmenml DDA )

28.563
77.042828

Hazy14 1)9.246 3813 Nil Nil 0

i

7 Dwarka sec-19/3,
( Akshardham Apartment).

28.582581
77.043494 ,14.09.24 1 lazy 1906 Nil Nil 7.3

(^¥gfa['V\HAcrKui(5['()c;isiCHEMIST

I I
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STANDARD DESIGNS

FOR

ADOPTION OF ROOF TOP RAINWATER HARVESTING

IN DELHI 

CENTRAL GROUND WATER BOARD
STATE UNIT OFFICE

NEW DELHI

Annexure -I

.sr
106 

562



 
INTRODUCTION 

 
 National Capital Territory (NCT) Delhi covers an area of 1483 Sq. Km. The 
Ground Water available in the territory is controlled by the hydrogeological situation 
characterized by occurrence of alluvial formation and hard rocks such as quartzite. The 
hydrogeological set up and the following distinct physiographic units further influence 
the ground water occurrence: (1) Older Alluvial Plain on the eastern and western side of 
the ridge. (2) Yamuna Flood Plain deposits. (3) Isolated nd nearly closed Chattarpur 
alluvial basin. (4) NNE-SSW trending Quartzite Ridge. 
 
 The high rate of population growth and high level of urbanization in NCT Delhi 
ha s resulted in over development of ground water resources. Thus in about 75% area of 
NCT Delhi ground water levels are declining at an alarming rate of 0.40 m per annum.
In South and Southwest district the decline is high varying from 1 to 2 m/Yr. The 
annual replenishable ground water resources of the State is 0.31 bcm with a net annual 
ground water availability of 0.29 bcm. Ground water draft (as on 31st March 2009) is 
0.40 bcm with a stage of ground water development of 138%. Out of the 27 assessment 
units (Tehsils) in the State, 20 have been categorized as over exploited, 05 semi critical 
and 02 have been categorized as safe from ground water development point of view. 
 
 In view of high state of ground water development, and depletion of ground water 
levels due to its over development Central Ground Water Authority (CGWA) had 
notified South and South-West district vide Public Notice No. 6 of 2000 dated 
15.08.2000 and imposed prohibition and restriction for construction and installation of 
any structure for abstraction of ground water resources to avoid further depletion and 
deterioration of ground water quality. 
had declared the whole NCT Delhi as notified on 31.03.2009 vide order No. F8 
(348)/EA/Env/09/14433. 
 
 The normal annual rainfall of NCT Delhi is 611.8 mm out of which 81% of the 
annual rainfall is received during the monsoon months July, August and September.  
The rest of the annual rainfall is received as winter rain and as thunderstorm rain in the 
pre and post monsoon months.  
 
 In order to increase the natural ground water resource rain water harvesting and 
artificial recharge to ground water has become increasingly important in ground water 
management. The subsurface geology, post monsoon depth to water level and declining 
ground water level conditions of the State indicate that the area is suitable for artificial 
recharge. The favorable aquifer zones down to depth of ground water level which is 
lying unsaturated presently may be suitable recharged through rain water harvesting. 
 
 For the convenience of general public standard designs of Rainwater Harvesting 
have been prepared and placed on CGWB website. 
 
 Permission to install various Artificial Recharge Structures and Recharge 
wells is governed by the prevailing rules and laws in the area.  

 
 
 
 
 
 
 

Subsequently the Hon’ble Lieutenant Governor
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 Tehsil wise Rain Water Harvesting Structures in NCT Delhi 

* Feasible where water level is more than 5 meter below ground level. 

 

Sl 
No. 

Tehsil Recommended  
harvesting structures 

Depth of recharge 
well (meter) 

Remarks 

 District: New Delhi   
1 Chanakyapuri Trench with bore 18 
2 Connaught place Only Trench - 
3 Parliament Street Trench with bore 18 
 District: North West   
4 Model Town Only Trench - 
5 Narela Only Trench - 
6 SaraswatiVihar Only Trench - 
 District: West   
7 Patel Nagar Trench with bore 15 
8 Punjabi Bagh Only Trench - 
9 Rajouri Garden Trench with bore 18 
 District: South West   

10 Delhi Cantt. Trench with bore 25 
11 Najafgarh Trench with bore 15 
12 VasantVihar Trench with bore 35 
 District: North East   

13 Seelampur (North) Only Trench*  
 Seelampur (South) Only Trench - 

14 Seemapuri Only Trench - 
15 Shahdara Only Trench - 
 District: East   

16 Gandhi Nagar Only Trench*  
17 PreetVihar (East) Trench with bore 15 
 PreetVihar (West) Only Trench - 

18 VivekVihar (East) Trench with bore 15 
 VivekVihar (West) Only Trench - 
 District: North   

19 Civil Lines (North) Only Trench*  
 Civil Lines (South) Only Trench - 

20 Kotwali No Structure  
21 Sadar Bazar No Structure  
 District: Central   

22 Daryaganj Only Trench*  
23 Karolbagh (East) Only Trench - 
 Karolbagh (West) Trench with bore 15 

24 Paharganj Only Trench - 
 District: South   

25 Defence Colony Trench with bore 15-35 
26 HauzKhas Trench with bore 50 
27 Kalkaji Trench with bore 15-45 
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Technical design of Roof Top Rain Water Harvesting and Artificial Recharge to       
Ground Water 

A. Trench without Recharge well 

Roof Top 
Area (Sq. 
m) 

Highest 
Rainfall 
intensity  
(mtr/ hourly) 

Run-off 
Coefficient 

Runoff/hr              
(cu. m) 

Annual 
Runoff (cu. 
m) 

Size of 
recharge 
Structure 
(mtr) 

a b c d(aXbXc)  e(aX0.54Xc) LXBXH 
100 0.025 0.8 2.0 43.20 1.2X1.2X1.4
200 0.025 0.8 4.0 86.40 1.8X1.5X1.5
300 0.025 0.8 6.0 129.6 2.4X1.8X1.4
400 0.025 0.8 8.0 172.8 2.7X2.1X1.4
500 0.025 0.8 10.0 216 3.3X2.1X1.5
Note: Normal rainfall in Delhi: 611 mm,                                                                                     
Normal monsoon rainfall: 540 mm 

Points to be taken into consideration for implementation of the above structures:

1. Valid for buildings without basements (Cellar) and for areas for alluvial formation 
where ground water level is more than 5 meter upto 15 meter below ground level. 
Buildings with basements should adopt rain water harvesting through storage tank. 

2. Only the rain water from the roof top area has to be diverted to recharge structure 
through connection of down pipe. 

3. Before the onset of the monsoon all the catchment area (roof top) considered for 
recharge is to be cleaned. The recharge structures are to be in operation during the 
monsoon season only so as to avoid any contamination. 

4. A mesh should be provided at the roof so that leaves or any other solid waste/debris 
is prevented from entering the pit. By-pass arrangement be provided before the 
collection chamber to reject the first showers. 

5. The depth of the inlet pipe should be within 10 cm below ground level for easy 
overflow through outlet pipe that has to be connected to storm water drain. 

6. Based on site condition length and breadth of the recharge chamber may be altered 
keepings its volumetric capacity the same. 

7. RCC slab thickness and reinforcement shall be dependent on structural loads. Access 
manhole frame and covers to be provided. 

8. Filter media of 1.0 meter thick will be in three layers comprising of 0.4 meter thick 
layer of boulders (5-20cm) at the bottom, 0.3 meter thick layer of gravels (5-10cm) in 
the middle and 0.3 meter thick layer of coarse sand (1.5-2.0mm) at the top so that the 
silt content that will come with runoff will be deposited on the top and can easily be 
removed. 

9. A 10 cm thick layer of pea gravels will be provided over the coarse sand layer of the 
filter media. 
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10. Prior to monsoon season the top most sand layer in the pit may be scrapped and 
replaces with the fresh and cleaned coarse sand.

11. Recharge chambers shall be checked and cleaned at 7 days interval or more 
frequently during rainy season.  

B. Trench with Recharge well 

Roof Top 
Area (Sq. 
m) 

Highest 
Rainfall 
intensity  
(mtr/ hourly) 

Run-off 
Coefficient 

Runoff/hr              
(cu. m) 

Annual 
Runoff (cu. 
m) 

Size of 
recharge 
Structure 
(mtr) 

a b c d(aXbXc)  e(aX0.54Xc) LXBXH 
100 0.025 0.8 2.0 43.20 1.0X0.5X0.5
200 0.025 0.8 4.0 86.40 1.0X1.0X1.0
300 0.025 0.8 6.0 129.6 1.0X1.0X1.0
400 0.025 0.8 8.0 172.8 1.0X1.0X1.0
500 0.025 0.8 10.0 216 2.0X1.5X1.0
 

Points to be taken into consideration for implementation of the above structures:

1. Valid for all buildings and for both alluvial and hard rock formation where ground 
water level is more than 15 meter below ground level.  

2. Only the rain water from the roof top area has to be diverted to recharge structure 
through connection of down pipe. 

3. Before the onset of the monsoon all the catchment area (roof top) considered for 
recharge is to be cleaned. The recharge structures are to be in operation during the 
monsoon season only so as to avoid any contamination. 

4. A mesh should be provided at the roof so that leaves or any other solid waste/debris 
is prevented from entering the pit. By-pass arrangement be provided before the 
collection chamber to reject the first showers. 

5. The depth of the inlet pipe should be within 10 cm below ground level for easy 
overflow through outlet pipe that has to be connected to storm water drain. 

6. Based on site condition length and breadth of the recharge chamber may be altered 
keepings its volumetric capacity the same. 

7. RCC slab thickness and reinforcement shall be dependent on structural loads. Access 
manhole frame and covers to be provided. 

8. Filter media of 1.0 meter thick will be in three layers comprising of 0.4 meter thick 
layer of boulders (5-20cm) at the bottom, 0.3 meter thick layer of gravels (5-10cm) in 
the middle and 0.3 meter thick layer of coarse sand (1.5-2.0mm) at the top so that the 
silt content that will come with runoff will be deposited on the top and can easily be 
removed. 

9. A 10 cm thick layer of pea gravels will be provided over the coarse sand layer of the 
filter media. 
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10. Prior to monsoon season the top most sand layer in the pit may be scrapped and 
replaces with the fresh and cleaned coarse sand.

11. Recharge chambers shall be checked and cleaned at 7 days interval or more 
frequently during rainy season.  

12. Depth of the recharge wells should be kept 2to 3 meter above post monsoon water 
level and the slotted pipe must be placed against the granular (Sandy of Fracture) zone.

13. On non-acceptance of water by the recharge well, the same may be cleaned using air 
compressor. 

Remarks:  

1. Proper & timely maintenance is the key factor for the success of Artificial 
Recharge. 

2. Permission to install various Artificial Recharge structures and Recharge wells
is governed by the prevailing rules and laws in the area. 
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Trench with Recharge well  
(Roof top area upto 100 sq. m)

 
 

Brick wall with pillars 
                     1.0 m. 

Inlet 
                                 Outlet  

                                                                
    

                  0.5 m 

 
PLAN 

 
     (Detachable R.C.C. Slab with holes) 

                 
 

                                                               Well cap with hole 
 

                                                               0.5 m                                                                 .  
         0.1 m 
                                                                                                                                
                     0.3 m. 

                      0.3 m. 
                                                                                                                             
                                            0.4 m. 

                                                                       Pea gravel  
                            
                                                                              Coarse sand (1.5  2 mm.) 

     

                 SECTION             Gravel (5  10 mm.) 
      

  Slotted Pipe (3 mm.)  1 m. length   Boulder (5  15 cm.) 
              9 m. 

 
 

  154 mm dia. Bore 
with 100 mm. dia blank pipe 

 
 

 
 
   100 mm. Slotted pipe 
   (1.59 mm slot size)      
        3 m. 

 
     1 m. Bail Plug 

 
 
 
Note:  

1. Based on post monsoon depth to water level, the recharge well depth will change
and should be kept 2to 3 meter above post monsoon water level. 

2. The design is indicative; the actual design depends on site condition. 
 
 
 
 

 
 

< >

%A ZAA AAA A4” recharge wellKx V

ir

A V

\ r
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Trench with Recharge well  
(Roof top area100-200 sq. m) 

 
 

Brick wall with pillars 
                     1.0 m. 

Inlet 
                                 Outlet  

                                                                
    

                  recharge well 1.0 m 

 
PLAN 

 
     (Detachable R.C.C. Slab with holes) 

                 
 

                                                               Well cap with hole 
 

                                                               1.0 m                                                                 .  
         0.1 m 
                                                                                                                                
                     0.3 m. 

                      0.3 m. 
                                                                                                                             
                                            0.4 m. 

                                                                       Pea gravel  
                            
                                                                              Coarse sand (1.5  2 mm.) 

     

                 SECTION             Gravel (5  10 mm.) 
      

  Slotted Pipe (3 mm.)  1 m. length   Boulder (5  15 cm.) 
              9 m. 

 
 

  154 mm dia. Bore 
with 100 mm. dia blank pipe 

 
 

 
 
   100 mm. Slotted pipe 
   (1.59 mm slot size)      
        3 m. 

 
     1 m. Bail Plug 

 
Note:  
1. Based on post monsoon depth to water level, the recharge well depth will change and 

should be kept 2to 3 meter above post monsoon water level. 
2. The design is indicative; the actual design depends on site condition. 
 
 
 
 
 
 
 
 

•*

yx/////////////////////////////////////s.

%fj

; :
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Trench with Recharge well  
(Roof top area 200-300 sq. m)

 
 

Brick wall with pillars 
                     1.0 m. 

Inlet 
                                 Outlet  

                                                                
    

                  1.0 m 

 
PLAN 

 
     (Detachable R.C.C. Slab with holes) 

                 
 

                                                               Well cap with hole 
 

                                                               1.0 m                                                                 .  
         0.1 m 
                                                                                                                                
                     0.3 m. 

                      0.3 m. 
                                                                                                                             
                                            0.4 m. 

                                                                       Pea gravel  
                            
                                                                              Coarse sand (1.5  2 mm.) 

     

                 SECTION             Gravel (5  10 mm.) 
      

  Slotted Pipe (3 mm.)  1 m. length   Boulder (5  15 cm.) 
              9 m. 

 
 

  154 mm dia. Bore 
with 100 mm. dia blank pipe 

 
 

 
 
   100 mm. Slotted pipe 
   (1.59 mm slot size)      
        3 m. 

 
     1 m. Bail Plug 

 
 
Note:  
1. Based on post monsoon depth to water level, the recharge well depth will change 

and should be kept 2to 3 meter above post monsoon water level. 
2. The design is indicative; the actual design depends on site condition 
 
 
 
 
 
 
 
 

< >

%A ZAA AAA A4” recharge wellKx V

ir

A V
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Trench with Recharge well & De-silting Chamber 
(Roof top area 300-400 sq. m)

 
 

Brick wall with pillars 
              0.2 m.       0.8 m. 

Inlet 
                                 Outlet  

                                                                
   Desilting  

 1.0 m 

 
PLAN 

 
     (Detachable R.C.C. Slab with holes) 

                 
 

                                                               Well cap with hole 
                              1.0 m 
                                                                                                                                .  
        Steps 0.1 m 
                                                                                                                                
                     0.3 m. 

                      0.3 m. 
Brick wall                                                                                                                             
with PCC footing                      0.4 m. 

                                                                      Pea gravel 
5 cm. thick boulders             coarse sand (5  10 mm.) 

     

                 SECTION             Gravel (5  10 mm.) 
      

  Slotted Pipe (3 mm.)  1 m. length   Boulder (5  15 cm.) 
              16 m.

 
 

  154 mm dia. Bore 
with 100 mm. dia blank pipe 

 
 

 
 
   100 mm. Slotted pipe 
   (1.59 mm slot size)      
        6 m. 

 
     1 m. Bail Plug 

 
 
 
 
Note:  
1. Based on post monsoon depth to water level, the recharge well depth will change 

and should be kept 2to 3 meter above post monsoon water level. 
2. The design is indicative; the actual design depends on site condition 
 
 
 
 
 
 

< > -4 >

%fj £A7, 77 %77„ 77, %Chamber

V77P7777777/777777777777Z77Z777777777/

4” recharge wellKx V

i L
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Trench with Recharge well & De-silting Chamber  
(Roof top area 400-500 sq. m)

 
 

Brick wall with pillars 
              0.5 m.       1.5 m. 

Inlet 
                                 Outlet  

                                                                
   Desilting  

 1.5 m 

 
PLAN 

 
     (Detachable R.C.C. Slab with holes) 

                 
 

                                                               Well cap with hole 
                              1.0 m 
                                                                                                                                .  
        Steps 0.1 m 
                                                                                                                                
                     0.3 m. 

                      0.3 m. 
Brick wall                                                                                                                             
with PCC footing                      0.4 m. 

                                                                      Pea gravel 
5 cm. thick boulders             coarse sand (5  10 mm.) 

     

                 SECTION             Gravel (5  10 mm.) 
      

  Slotted Pipe (3 mm.)  1 m. length   Boulder (5  15 cm.) 
              16 m.

 
 

  154 mm dia. Bore 
with 100 mm. dia blank pipe 

 
 

 
 
   100 mm. Slotted pipe 
   (1.59 mm slot size)      
        6 m. 

 
     1 m. Bail Plug 

 
 
 
 
Note:  
1. Based on post monsoon depth to water level, the recharge well depth will change 

and should be kept 2to 3 meter above post monsoon water level. 
2. The design is indicative; the actual design depends on site condition 
 
 
 
 
 
 

< > -4 >

%fj £A7, 77 %77„ 77, %Chamber

V77P7777777/777777777777Z77Z777777777/

4” recharge wellKx V

i L
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Recharge Trench (Roof Top area upto 100 sq. m.) 
 
 
Brick wall with pillars 

                 1.2 m. 

Inlet 
              1.2 m.   Outlet 

     
 

          Recharge Trench 

 
PLAN 

 
 
 
 

     (Detachable R.C.C. Slab with holes) 

                 
 

                                                                                                   
 

  1.4 m           
         0.1 m
                                                                                                                                
           0.3 m.

           0.3 m.
                                                                                                                             
                                            0.4 m.
                                                                                                                                                          
                                                                                                                                                         Pea gravel 

                            Coarse sand (1.5  2.0 mm.)
     

                 SECTION      Gravel (5  10 mm.) 
      

         Boulder (5  15 cm.) 

 
(All the dimensions are inner) 

 
 
 

Note:  
 
1. The design is indicative; the actual design depends on site condition 
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Recharge Trench (Roof Top area 100-200 sq. m.) 
 
 
Brick wall with pillars 

                 1.8 m. 

Inlet 
              1.5 m.   Outlet 

     
 

          Recharge Trench 

 
PLAN 

 
 
 

                                                           (Detachable R.C.C. Slab with holes) 

                 
 

                                                                                                   
 

  1.5 m           
         0.1 m
                                                                                                                                
           0.3 m.

           0.3 m.
                                                                                                                             
                                            0.4 m.
                                                                                                                                                          
                                                                                                                                                         Pea gravel 

                            Coarse sand (1.5  2.0 mm.)
     

                 SECTION      Gravel (5  10 mm.) 
      

         Boulder (5  15 cm.) 

 
(All the dimensions are inner) 

 
Note:  
 
1. The design is indicative; the actual design depends on site condition 
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Recharge Trench  with Desilting  Chamber (Roof Top area 200-300 sq. m.)
 
 
0.23 meters thick brick wall with pillars 

              0.6 m.   1.8 m. 

Inlet 
              1.8 m.   Outlet 

   Desilting  
Chamber 

          Recharge Trench 

 
PLAN 

 
 
 
 

     (Detachable R.C.C. Slab with holes) 

                 
 

                                                                                                   
 

  1.4 m           
        Steps 0.1 m
                                                                                                                                
           0.3 m.

           0.3 m.
Brick wall                                                                                                                             
with PCC footing           0.4 m.

                                                                                                                                                         
                                                                                                                                                             Pea gravel 

5 cm. thick boulders       coarse sand (1.5  2.0 mm.)
     

                 SECTION      Gravel (5  10 mm.) 
      

         Boulder (5  15 cm.) 

 
(All the dimensions are inner) 

 
 
 
 

Note:  
 
1. The design is indicative; the actual design depends on site condition 
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Recharge Trench  with Desilting  Chamber (Roof Top area 300-400 sq. m.)
 
 
Brick wall with pillars 

              0.9 m.   1.8 m. 

Inlet 
              2.1 m.   Outlet 

   Desilting  
Chamber 

          Recharge Trench 

 
PLAN 

 
 
 
 

     
 

     (Detachable R.C.C. Slab with holes) 

                 
 

                                                                                                   
 

  1.4 m           
        Steps 0.1 m
                                                                                                                                
           0.3 m.

           0.3 m.
Brick wall                                                                                                                             
with PCC footing           0.4 m.

                                                                                                                                                         
                                                                                                                                                             Pea gravel 

5 cm. thick boulders       coarse sand (1.5  2.0 mm.)
     

                 SECTION      Gravel (5  10 mm.) 
      

         Boulder (5  15 cm.) 

 
(All the dimensions are inner) 

 
 
 

Note:  
 
1. The design is indicative; the actual design depends on site condition. 
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Recharge Trench  with Desilting  Chamber (Roof Top area 400-500 sq. m.)
 
 
0.23 meters thick brick wall with pillars 

              1.5 m.   1.8 m. 

Inlet 
              2.1 m.   Outlet 

   Desilting  
Chamber 

          Recharge Trench 

 
PLAN 

 
 
 
 

      
 

     (Detachable R.C.C. Slab with holes) 

                 
 

                                                                                                   
 

  1.5 m           
        Steps 0.1 m
                                                                                                                                
           0.3 m.

           0.3 m.
Brick wall                                                                                                                             
with PCC footing           0.4 m.

                                                                                                                                                         
                                                                                                                                                             Pea gravel 

5 cm. thick boulders       coarse sand (1.5  2.0 mm.)
     

                 SECTION      Gravel (5  10 mm.) 
      

         Boulder (5  15 cm.) 

 
(All the dimensions are inner) 

 
 
 
 
 
Note:  
 
1. The design is indicative; the actual design depends on site condition. 
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ANNFXU (?.£->T

DELHI JAL BOARD: GOVT OF NCT OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (RWH/GWC)

ROOM No.-ll, VARUNALAYA PH-I,
KAROL BAGH, NEW DELHI-110005

Pli: 011-23558264

1

Dared: JNo.DJB/EE (RWH/GWC)/2016/ ^CIRCULAR

Subject: Guidelines on Rain W'ater Harvesting, reg. - Amendments in provision for rain
water harvesting in Delhi Water & Sewer (Tariff & Metering) Regulations, 2012.

Delhi Jal Board in its 126th meeting held on 1.3.2016 has considered and resolved the
proposal of amendment in provision for rain water harvesting in Delhi Water & Sewer (Tariff
& Metering) Regulations, 2012 vide Resolution No. 276.

' • • !
The Board further directed to examine the possibilities of giving more benefits to the

consumers so that they may themselves come forward for making operational rain water
harvesting system in their prenpses and also*to attract large number of people under the
scheme. The Board further suggested that the general public should be encouraged to adopt
Rain Water Harvesting. Adequate publicity should be given to ensure that government agencies
make arrangements to harvest rain water within their premises.

In view of the above, amended guidelines on rain water harvesting for building
premises are enclosed for necessary action in the matter. It is also requested to give adequate
publicity so that public at large adopt rain water harvesting systems in their premises.

This circular has the approval of Member (WS). i
(B.L. Kuru)

EE (RWH/GWC)Enel: As above.
. All Executive Engineers (Civil)

2. All Joint Director^Revenue) ' i ~

3. EE (EDP):with the request to upload the guidelines on DJB.website and intimate to this
office the path domain to access the same. It is suggested to have link for the same on
home page*itself. _ 1 „ . ' - ' * • • y •

'' '

4. Consultant (PR): To publish in leading local newspapers.
. .i : -. ii V .

Copy for kind information to:- .
'

1 . Secretary to CEO
2. Member (WS)/Mcmber(Dr.)/ Member(A)/ Member(Fin.)
3. All Chief Engineers
4. DOR/Dir.(A«feP)/ Dir. (F&A)
5. All SE (Civil)/Joint Director (Revenue) HQ
6- 0/c

^

1

:

:.!•

EE (RWH/GWC)

i
:
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RAIN WATER HARVESTING GUIDELINES

OBJECTIVES

To improve the status of ground water in NCT Delhi through Rain Water harvesting for ground
water recharge.

REGULATIONS

l . From Ministry of Urban Development, GOI:
Ministry of Urban Development and Poverty Alleviation (Delhi Division), Govt, of India
vide its notification dated 28.07.2001 has made modification / additions in the building
Bye laws of 1983, making Rain Water Harvesting mandatory in all new buildings on

l_00sqmand above undej^claose 22.4, 1 (provision to be applicablejiŝ pgr the~~ pubj[£j3ptices
^
OLCGWA from Ûne to time) and waste water r -̂cvclmgsystaiiLjor

'Trhort|culturaj__purposes in buildings having a rnimnurnTdiscKarge ofsltyUuO liters and
aboveperdayunder clause 22:4̂ ; 1 ' ' ' ^

2. From Delhi Jal Board:
a. DOR vide letter no. DJB/DOR/06/20275 to 80 dated 12.01.2007 instructed that

while sanction of individual (8mm) water connection in new house, a certificate is
to be given by the concerned ZE. DJB and in case of bulk connections, a similar
certificate is to be given by the concerned EE and SE, DJB, to the effect that
applicant has provided the requisite systems as provided in the building plans
sanctioned by the MCD/DDA/any other land developing authority, in accordance
to modification in building bye-lays-1983 under clause 22.4. 1 and 22.4.2 vide
notification dated 28.7.2001 by MOUD, GOI.

b. Delhi Water & Sewer Tariff and Metering Regulations 2012 and as amended in
126th meeting of the Delhi Jal Board hejd on 1 ,03.2016 vide Resolution No, 276,
fol lowing provisions on Rain Water Harvesting are tqbe observed;

' .. • ' A;.
'

. 'V . , • • j .

• -
" I:

;
'

Such plots/properties on fOOsqm plot area or more and having functional
RWH~

syatem shall be granted rebate of 10% in the totaTbilTamount.Rebatejsl
15% if boththe systems i.e. RWH and waste water recycJing~pIarits'areset up

• aijifundtiojfal. : ' 1 ‘ ~

i.
J

• it 'If the Rain Water Harvesting"system is .adopted by a society, the individual
, : ipember of that society will bo entitled to above mentioned rebate *in water

The area Zonal Engineer or such other suitable agency as authorized by the
Board will provide a functional certificate in respect of the above syste
mentioning therein that substantive portion of the plot/ property has been

iii.
i
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r

covered as far as Rain water Harvesting is concerned. Similarly, he will
certify that substantive quantity of the waste water generated has been
recycled by the consumer. A certificate in regard to the same will be issued
after every six months.

/7
n .^/Muiidafory provision on Rain Water Harvesting: Consumer of Delhi jai

Board having a plot / aropertyof size SOOsqm or more shall makp provision
for rain \v>U£LharvestingTlnde?intimafio'n to thejuea Zopaljlevenue OTfRei
(ZRO). Jn case, the consumers fail to comply this provision within thc'time
lirfutTtRe tariff as applicable for the consumers of respective category will be
increased by 1.5 times till the provision on rain water harvesting made and
intimated. Mandatory provision*for RWH and consequent penal provisions are
applicable from 01.07.201(5. CEO, DJB is further delegated the power to defer
the same and make it applicable from a subsequent date, if required..

v. for provision of RWH systems in the
^
building premises, rain water runoff

generated_irain rooftop areas shall
~
only be~ consiaered for

"

the purposejaf
applicability of~~ penaland~rebate

_
provisions contained’ in the Tariff

Regulations, 2012.
' ' *

RWH through artiticial ground water recharge structures is not recommended i

vrijertTposTmonsoon gmind water leve1i~aKLshdlowerthan brnTPenalties as I
pcr'^RFDelhi Water & Sewer (Tariff & MetermgXRegtf{ationC2012 will not [
be levied on DJB consumers for non-provision of RWH system in such areas.
However, in such areas rain water storage for its use in non-potnble purposes
after required treatment may be canried out as a voluntary option.

. .
’ L .'

3. From Department of Euviroument and forest and Wildlife, GNCTD: Z'

a. Directions of Hon’ble LG of Delhi undpr EPA- 1986 have been issued by
Department of Environment & Forest and Wildlife, GNCTD vide notification
dated 12.07,2010 making prior permission necessary for installation of bore-wells
for use of ground water for domestic, industrial.and commercial purposes.

b. Notification ulso provides that-If the plot size of the building is more than
> 200sqm, the permission to draw ground water , through bore-well or tube-well

shall be subject to installation of rain water harvesting system. Permission for
drawl of ground water for. commercial ‘and -pi; , industrial use is subject to

/ installation of rain r water harvesting structures and re-use of ,the water in
horticulture or cooling or toilet flushing etc after proper treatment of waste water

..orany other suggestion given bythe concerned Advisory Committee.
The Guidelines below are to help citizens make appropriate Rain Water Harvesting structures to
achieve desired ground water recharge requirement. However, these are not prescriptive and

>
f
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citizens ate free lo do Rain Water harvesting using other appropriate technologies that achievethe desired ground water conservation requirements.

GUIDELINES FOR CALCULATING THE CAPACITY OF THE RAIN WATERHARVESTING ARTIFICIAL RECHARGE STRUCTURES FOR GROUNDWATER RECHARGE:

1 . For the purpose of compliance with DJB Tariff Regulations, recharge structures need to
be made only for die Rain Water runoff that comes from the rooftops. The following
formulae may be used by citizens to calculate the capacity of the Recharge pits that will
need to be made for their establishments:

Rooftop area fin sc/m) X 0.8 (runoff coefficient for roof top/concrete areaJ X
0.025(average maximum rain fall intensity in meters perJ§£)

Exuiuolri:
In a plot area of 500sqm, maximum ground coverage is 75% (DDA Master Plan for
Delhi-2021), i.e. maximum roof-top area would be 375sqm. Thus, the required total
storage capacity (ies) of die recharge structure(s) (can be one or more) would be 375 X
0.8 X 0.025= 7.5cum.

Hence, a recharge chamber/ pit with a length & breadth of 1.8m and depth of 2.3m will
be sufficient-
Required Capacities of Rectangular and Circular Recharge Chambers for Roof-Top Rain
Water Harvesting for Artificial Recharge to Ground Water and their schematic diagrams
are given in Fig.1 & Fig. 2 respectively.

Salient Points on Implementation, Operation and Maintenance of Artificial
Recharge Structures for RWH

i. Capacities for recharge structures are based on rain water runoff from roof areas.
However citizens are encouraged to make recharge structures of additional capacities that
takje runoff from other non polluting camhments.

ii . All the dimensions indicated in the above sizes are the inoer dimensions and below the
inlet pipes. This is to ensure that thciull system capacity is utilized for groundwater

* recharge. . ;~\v : v
' v "

Minimum and maximum depths of recharge structures may not be less than -1.0m and
may not be mofetfian 4.0m respectively^'''^ .<£.^2j

iv. Recharge structures are to be located at a safe distance away from the
buildings/foundations. A minimum distance of 1 ,5m (or 5m for buildings having single
baseqjenis) or as recorrmretufalby the architect/structural enginccrtiepending on the type
of buildings, whichever {smote may be considered:

ill.
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v . Sizes of the recharge structures given above are suggestive only and may vary according
10 site conditions. They may be changed to suit the available space and one or more
recharge structures may be provided subject to the condition that the cumulative
capacities are not less than the required capacities. It is to be ensured that jycharge
structures should become integral part of the rain vvateT conveyance system of the
premises.^

• * ' " ’ ' ^

Recharge bores are not proposed in the RWH structures suggested by Delhi Jal Board and
are applicable for building premises without basements , However, for building premises
with basement! and for the purpose of increasing efficiency of recharge to ground water
interested citizens and institutions may separately approach Central Ground Water Board
for design and drawings of artificial recharge structures having provisIonsTor Recharge
wefls (bores).

Run-off coefficient for roof top/concrete area is considered as 0.8. Equivalent catchment
areas for bituminous roads/paved areas and openTgreen areasjvlthnut steep

's)opesdaBI&e
worked-cranSy'considering their run-off coefficients as (TfTand 0.1 respectively.

Only non-polluled rain water from the roof top-; and other catchment areas has to be
diverted to recharge structures through connection of down pipes: ^

VI .

vii .

viii.

ix. Before die onset of the monsoon all the catchment areas considered for recharge are to
ibe cleaned. The recharge structures are -to be in operation during the monsoon -season
lonly so as to avoid any contamination. /

x. A_ mesh/Jaly should be provided at the mouth of roof rain water pines and inlets to the
recharge structures so that leaves or any <?Ster~sdlid waste/debrisjŝ preyented^orn
enterif>g

~the pit. By-pass arrangements may bg'provlded before the recharge chambers to
divdfub^first ram runoff directly intojhe Bumicipal drains. ”

xi. An overflow pipe is to be provided in recharge structures, leading/out felling into
municipal stonm water drains,

Necessary flow checks may . be provided within the internal storm water drains (rain
water conveyance system) for settling the silt, if felt necessary.

xiii. Recharge structures should be implemented With requisite structural soundness and
adhere to all relevant construction and structural norms. The structure should hot pose
uny danger to people and building. The design should be based on the soil type and land
use. Thickness of RCC cover slabs and reinforcement shall .be dependent on structural
loads. Access manhole frame and covers and foot rests to he provided. Thickness'of
recharge clmmber walls/.Circular RCC brings shall be dependent on its depth and
struptural loads.

xi>r It is recommended to provide filter media consisting of brick aggregates (40/50/63 nun
/ size)/charcoal and activated carbon/coarse sand (i ,5-2.0mm) /geo textile memb

xii.

rent .
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Alternative to suggested filter media may be multiple layers of jute mats in recharge
chambers / modular RWH filters in rain water pipes from rooftops with the objective to
arrest the sill in the rain runoff generated from the catchments before its percolation into
the natural soil, strata and thereby minimizing it’s clogging. However, simple RWH
structures without filter media and recharge bores having adequate capacity depending
on the rain water runoff from roof top areas will be considered for exemption from levy
ot penalties as per the Delhi Water & Sewer (Tariff & Metering) Regulations, 2012 on
the consumers of Delhi Jal Board.

RWH through artificial ground water recharge structures is not recommended where
post monsoon ground water levels are shallower than 5m. In such areas rain water
storage for its use in non-potable purposes after required treatment may be carried out.

DJB consumers were allowed a rebate of 10% in total bill amount as per Delhi Water &.
Sewer (Tariff &. Metering) Regulations, 2012 in the Plot / Properties of 2000sqm and
above, having installed functional RWH System. The rebate has been extended for plots
of 500 sqm. and above vide DJB Resolution No, 276 taken in its 126th meeting held on
1.032016. Provision of filter media as indicated in Simple Modular Designs of
RWH structures or suitable alternatives to minimize silt in the rain water runoff
before its percolation will be necessary for seeking rebate.
Recharge structures shall be cleaned before onset of monsoon season every year
including removal, washing and relaying with topping of filter media layers, if provided.

It is advisable to clean the recharge structures after every 2 rainfalls during the rainy
season or more frequently. Recharge structures shall be checked and cleaned at least 7
days interval or more frequently during rainy season.

xvi.

xvii.

xviii.

xix. Post monsoon cleaning and maintenance of recharge chambers shall be carried out. It is
again to emphasize that proper & timely.maintenance is the key factor for the success of
Artificial Recharge structures. Citizens are required not just to make the RWH
structures but also to maintain them such that they are efficiently able to function during
the monsoons. Following annual maintenance activities shall also need to be done in this
regard:

a) De-siltirtg i-c removal of all accumulated debris and silt in the recharge structures
and rain water conveyance system.

b) Cleaning of filter media by thoroughly washing it with water/topping/replacement
of filter media.

c) Repajr for structural damages &'system 'efficiency.
d) Repair / design modifications I diversions to ensure that no contaminated water

enters the structures and not to'allow any changes in catchment that may pre
Rain Water runoff from reaching the recharge chambets.

(

vent

EE (RWH/GWC)
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Fig.1: Rectangular Recharge Chambers -for RWH

i
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i ml»io *na \ di3io ttiiuTie.'"* total p:pe

|§v HOvt . flow ID UuO «CiP<ll

Drain
«

B

s •;

Usnnow trams Icovsr (In csst of.acc Ini) on up elthe en»mo« r,

PLAN

ran gnVDetsensW# RCC prtessi slit>*
or RCColaO* with mnntiot* tram* and covar

iGround Uevei

m
i Overflow to municipal drain

Inlat-
S *- Brick work/Precaai RCC jwnfcls

o

i^ OZir mtek layer of aanC (1.fr-2-fcwn ic t )

^,0.1/ntnick layer of
cnarooal/ootrvatoO caojon

/.'A
PCC Umo (10 cm lluci:) til

0.5m thick layot of bdek eogrepulo (4Q-63mm sirs)
, * i • ••

8ECTION

Suggestive dimensions of Recharge
Chsmbers/Treitchet

{length (L) X breadth (B) X depth (D) iu
' meters)

Muslimsm
Roof-top urea
as perliDA

Myp-y)2i (%)

Roof-Top
Area (sqm)

S TPiot . Required -
CapacityAreaNo

a
l •100 • 1,8 . 1.2X 13 X 1.259090
2 . ' J - 3200 . 15075 1.2 X 1 2 X 2.1

'
• 1.5 X1JX 2.0- 4.5 : •3 300 225 .• 75.

400 : ' " 75 ' - 300 :: 1.8 X 1.8 X 1.854
500 IS 1.8 X 1.8 X 2.305 • • 375 * •:75

Note!For Working out the utorugefretcndoo capacities, dcptbi arc to be considered below th« Invert level of die lowest
lulcts to die recharge chjuubcrs/treacbe*. Alternative to seggested filter media rosy be multiple layers of Jute umu in
recharge chambers t modular Clitn to rain water pipes from rooftops with dir objective to arrest the tilt In tbc ruin
ruouff Centra led from die catchments before lu percolation bito the Batumi soil strata. No waste water is allowed to U
toured Into Recharge Structures. For more details, please contact to the office Of EE (RWU/GWO, Delhi Jul Board.
Room No.11, VeruuaLva Fbase-I, Karol Bagh, New Delhi-110005.Tel No. 011-2355826-t. '

V

18-Mar-16 Page 6 of 7

! ’

: . •;

9

131 
587



\

;

(

!

t i j - 2 i Circular Recharge Chambort for RWH
i

C.'iiiHCtf tn r*j » r. t c& rvcyftr.fct *y»t#mj
**w mu rufljii from c«trf » mcnl « gaffing •ccumuto.

| « iK!n .<*»

tlC >L lilUV.atl | Wist

L

——+» Orotic /. lo p ur. ici|:a i =ra nur. " UDDI '

V
to t'i» i. L> Ca. 0 .O.£ f f'C /.

br^ui

;

Ma 'iiio* frame AC0v*r (r< c«ii of RCC *Ut5 o-n top Of th« cJw»mtxrJ

PLAN

.
(run orwO«lacnmtt« RCC Or«caat alai>«

of RCC «a»i win manttofe «nrm arvd cev« r

JC*f wwfiU La v e

IIP HI ni trrrrriTnnTmiTiiTrfTTTimTTT
Ovwrflow \c rrvin »cjp»l drainr

In.lj!
Circular bnck / RCC v*crWPr-*caal RCC

D

.̂ OJkntfilfiktiyr- vtnitd (f«t>*wm W» i
UUck tiyar of

cnarcooi/ticzrvolad car&ofl
PCC »11« (10 cm in «ci )

v
d im tnlck layer ot bno. ajorsem* MO-flSnvn tiu)

SECTION

Suggestive Diameter (0) j Depth (D) of Circular
(internal) of Circulur

Chambers (nitn)

SNo Plot
Area
(tiq.ra)

taasiinuui
Roof-top area
at per DBA

MfD-2031 (-/>1

Required
Capacity
!(cum)

itoaf-
Chumberi (mlrs)Top

Area
Ouni ) '

1.61.2m (4 ft )l 100 ti90 90
1.72 1.3m ( 5 ft)200 75 0150

300 .2.53 l .Srn (5 ft)4.5• 75 225
_

2 structures of size mentioned in SI. No. 2400 15 3004 : 6
1 structure of size mentioned in SI.No. 2 & 1 structure |
of size mentioned in Si. No. 3 tie, total 2 structures) |

Note; Por working out the storage/rcuntioo capacities, depths art to be considered belovr the Invert level of the kme» i

iuku la the recharge chuuiberi/treuchct. Alternative to suggested filter madia may be multiple layeri of Jote nuts iu
recharge chambers J modular niters lu rah) water pipes from rooftops with the objective to arrest the silt In the rain |
ruuofr generated from the cuichmeiiti before its percolation into the natural soli strata, No waste water Is allowed to be
entered Into Recharge Structures. Por more details, please contact to fhe office of EE (RWH/GWC), Delhi J*1 Hoard,
Room No,11, Vummeluya l'bujo-1,Karol lugb,New Delhi-110005, Tel No, 011*23558264.—— * T

'
'

. » '

5 500 75 I '.V ,375
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